ORISSA HIGH COURT

FILING REPORT ASON :07/09/2020

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT

1 ARBP/0000024/2020 JTENDRA PATEL ANIMESH SINGH /1
VS VS 0
SWARUP KUMAR MOHANTY I

2 BLAPL/0006218/2020 RANJAN NAYAK SOUBHAGYA KUMAR DASH ADVA /57 /2020
VS VS 0
STATE OF ODISHA I

3 BLAPL/0006219/2020 MANASMALLICK @ JYOTI PRAKASH MALLIGOUBHAGYA KUMAR DASH NANDIPADA /4 /2018
VS VS 0
STATE OF ODISHA I

4 BLAPL/0006220/2020 JTU @ JTENDRA BEHERA P.R.SINGH DHENKANAL TOWN /5 /2020
VS VS 0
STATE OF ODISHA Il

5 BLAPL/0006221/2020 SARA @ SERAJUDDIN KHAN JAYADEBA BEHERA CHANDAPUR /133 /2019
VS VS 0
STATE OF ODISHA I

6 BLAPL/0006222/2020 GOPAL RAO BISWARANJAN DALAI LAIKERA /195 /2020
Vs VS 0
STATE OF ODISHA I

7 BLAPL/0006223/2020 MAHENDRA BAGH AMIT PRASAD BOSE BOIPARIGUDA /80 /2020
VS VS 0
STATE OF ODISHA I

8 BLAPL/0006224/2020 RAJA @ RAJU KHAN @ SK. JAHIR P.R.CHHATOI KHANDAGIRI P.S. /320 /2019
VS VS 0
STATE OF ODISHA I

9 BLAPL/0006225/2020 K.DHIREN KUMAR DORA PARTHA SARATHI MOHANTY POLASARA PS/11 /2020
VS VS 0
STATE OF ODISHA I

10 BLAPL/0006226/2020 RUNU NAYAK @ RUNA NAYAK MAHESDAS TUMUDIBANDHA /70 /2019
VS VS 0
STATE OF ODISHA I

11 BLAPL/0006227/2020 NABA KISHORE MALLICK MAHESDAS BALLIGUDA /40 /2020
VS VS 0

STATE OF ODISHA
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12 BLAPL/0006228/2020 NALINI BEHERA B.SAHOO BURLA /10/2018
VS VS 0
STATE OF ODISHA I

13 BLAPL/0006229/2020 RAMESH SETH GYANALOKA MOHANTY PADAMPUR /187 /2020
VS VS 0
STATE OF ODISHA I

14 BLAPL/0006230/2020 RAMESH TELI SSRAY-2 RAJGANGPUR /138 /2018
VS VS 0
STATE OF ODISHA I

15 BLAPL/0006231/2020 PRASANTA BADI B.SAHOO ATTABIRA /242 /2018
VS VS 0
STATE OF ODISHA I

16 BLAPL/0006232/2020 SIBA BHOI SANGRAM RATH NIMAPADA /35 /2020
VS VS 0
STATE OF ODISHA I

17 BLAPL/0006233/2020 HADIA @ JAGANNATH SAHOO AMITAV TRIPATHY FATEGARH /200 /2018
VS VS 0
STATE OF ODISHA I

18 BLAPL/0006234/2020 SUKANTI PRADHAN AMITAV TRIPATHY KHANDAPARA /162 /2020
VS VS 0
STATE OF ODISHA Il

19 BLAPL/0006235/2020 BISWAJT DAS B.PASAYAT BINJHARPUR /24 /2019
VS VS 0
STATE OF ODISHA I

20 BLAPL/0006236/2020 SANTOSH SETHI SUSHANTA KUMAR SAMANTARAY CUTTACK SADAR /219 /2016
Vs VS 0
STATE OF ODISHA I

21 BLAPL/0006237/2020 SIBA DORA B.SAHOO SAMBALPUR TOWN /313 /2020
VS VS 0
STATE OF ODISHA I

22 BLAPL/0006238/2020 ROSAN TETE B.P.CHHUALSINGH BIRMITRAPUR /1 /2020
VS VS 0
STATE OF ODISHA I

23 BLAPL/0006239/2020 AMIR @ AMIT TANDIA B.SAHOO RENGALI (SAMBALPUR) /58 /2020
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VS VS 0
STATE OF ODISHA I
24 BLAPL/0006240/2020 BUDHA @ KANHU CHARAN MISHRA ARIJEET MISHRA LAXMISAGAR P.S. /175 /2009
VS VS 0
STATE OF ODISHA I
25 BLAPL/0006241/2020 RAJU JESWAL JUGALA KISHORE PANDA barpalli /14 /2020
VS VS 0
STATE OF ODISHA I
26 BLAPL/0006242/2020 MANUA @ MANMATH NAIK MANAS CHAND RAMACHANDAPUR /105 /2020
VS VS 0
STATE OF ORISSA I
27 BLAPL/0006243/2020 SUBRAT BEHERA PABITRA KUMAR NAYAK KHAMAR /41 /2020
VS VS 0
STATE OF ODISHA I
28 BLAPL/0006244/2020 KSHYAMANANDA NAIK PANCHANAN PANIGRAHI PARJANG /189 /2019
VS VS 0
STATE OF ODISHA Il
29 BLAPL/0006245/2020 BIKI SAHU @ GUNANIDHI SAHU SATYABRATA PANDA PADAMPUR /187 /2020
VS VS 0
STATE OF ODISHA I
30 BLAPL/0006246/2020 GAUTAM KUMAR SAHOO DEEPAK KU. SAHOO KENDRAPARA /156 /2020
Vs VS 0
STATE OF ODISHA I
31 BLAPL/0006247/2020 GUNA @ KAILAS SAMAL PRADEEP KUMAR PRADHAN RAMACHANDAPUR /2 /2020
VS VS 0
STATE OF ODISHA I
32 BLAPL/0006248/2020 TRILOCHAN MAJI MANAS CHAND JAIPATNA /230 /2020
VS VS 0
STATE OF ORISSA I
33 BLAPL/0006249/2020 CHITA @ CHITARANJAN SETHA ANIRUDHA DAS DHENKANAL SADAR /244 /2020
VS VS 0
STATE OF ODISHA I
34 BLAPL/0006250/2020 BIBHU @ PRATAP SAHU MANAS CHAND PATKURA /51 /2017
Vs VS 0
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STATE OF ORISSA Il

35 BLAPL/0006251/2020 SUDAYANANDA DIGAL @ ALLA DIGAL A.K.SAHOO SARANGADA /69 /2018
VS VS 0
STATE OF ODISHA I

36 BLAPL/0006252/2020 SK.SAHIL ABHISHEK DASH BASTA /150 /2020
VS VS 0
STATE OF ODISHA I

37 BLAPL/0006253/2020 SIPU NAIK MANAS CHAND GHASIPURA /99 /2020
VS VS 0
STATE OF ORISSA I

33 BLAPL/0006254/2020 PRASANJIT SAMADAR RAJB LOCHAN PATTNAIK MOTU /57 /2020
VS VS 0
STATE OF ORISSA Il

39 BLAPL/0006255/2020 DHANURJAYA KANTARI RAJB LOCHAN PATTNAIK KALIMELA /86 /2020
VS VS 0
STATE OF ODISHA I

40 BLAPL/0006256/2020 PRUTHIRAJMALLIK DEEPAK KU. SAHOO KENDRAPARA /156 /2020
Vs VS 0
STATE OF ODISHA I

a1 BLAPL/0006257/2020 BISHNU NAIK ABHAYA KU.PARIDA NARLA /141 /2018
VS VS 0
STATE OF ODISHA I

42 BLAPL/0006258/2020 AMIT PRATAP SING BHADARIA MANORANJAN PADHY /10
VS VS 0
STATE OF ORISSA I

43 BLAPL/0006259/2020 RANJAN GADANGA RAGHUNATH BISWAL JEYPORE SADAR /147 /2020
VS VS 0
STATE OF ODISHA I

44 BLAPL/0006260/2020 PABITRA BISOYI BIRAJA PRASANNA SATAPATHY BHANJANAGAR /242 /2020
VS VS 0
STATE OF ODISHA I

45 BLAPL/0006261/2020 ABHIJT JENA DEEPAK KU SAHOO KENDRAPARA /169 /2020
VS VS 0

STATE OF ODISHA
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46 BLAPL/0006262/2020 SANTOSH BEHERA SITI KANT MISHRA RAGHUNATHPUR /99 /2019
VS VS 0
STATE OF ODISHA I
47 BLAPL/0006263/2020 RASHMI RANJAN PARIDA @ MUNA PRAMODA KUMAR MISHRA RAJINAGAR /27 /2020
VS VS 0
STATE OF ODISHA I
48 BLAPL/0006264/2020 SANTOSH @ BIPIN MOHANTY PRATAP KUMAR NAYAK KUJANGA /202 /2016
VS VS 0
STATE OF ODISHA I
49 BLAPL/0006265/2020 ASHOK MOHANTY RAGHUNATH BISWAL UDITNAGAR /281 /2019
VS VS 0
STATE OF ODISHA I
50 BLAPL/0006266/2020 TUSHAR JANA @ TUSHAR KANTI JANA GAUTAM MUKHERJI /10
VS VS 0
REPUBLIC OF INDIA I
51 BLAPL/0006267/2020 JASAYA DIGAL BIBHUTI BHUSAN PANDA PHIRINGIA /57 /2020
VS VS 0
STATE OF ODISHA I
52 BLAPL/0006268/2020 ABHIJT JENA DEEPAK KU. SAHOO KENDRAPARA /156 /2020
VS VS 0
STATE OF ODISHA Il
53 BLAPL/0006269/2020 PRAVAT KUMAR PRADHAN A.SATPATHY SARANAKUL /79 /2018
VS VS 0
STATE OF ODISHA I
54 BLAPL/0006270/2020 CHINMAYA NAYAK SATYA RANJAN MULIA HANDAPA /82 /2014
Vs VS 0
STATE OF ODISHA I
55 BLAPL/0006271/2020 ABHIJT JENA DEEPAK KU SAHOO KENDRAPARA /182 /2020
VS VS 0
STATE OF ODISHA I
56 BLAPL/0006272/2020 GANDARAM SANDHA B.R.TRIPATHY TARBHA /64 /2013
VS VS 0
STATE OF ODISHA I
57 BLAPL/0006273/2020 PRUTHIRAJMALLIK DEEPAK KUMAR SAHOO KENDRAPARA /130 /2020
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VS VS 0
STATE OF ODISHA I
58 BLAPL/0006274/2020 RAJU@ SANJBA @ SANJAYA@ BHANJA KISHORESHAIBO REAMAL /21 /2020
VS VS 0
STATE OF ODISHA I
59 BLAPL/0006275/2020 GAUTAM KUMAR SAHOO DEEPAK KU SAHOO KENDRAPARA /182 /2020
VS VS 0
STATE OF ODISHA I
60 BLAPL/0006276/2020 G.KALI BABU BIBHUDANANDA MOHAPATRA GANGAPUR (ASKA) /21 /2019
Vs VS 0
STATE OF ODISHA I
61 BLAPL/0006277/2020 KHIRASINDHU BINDHANI @ KHIRA DADA  RAJENDRA N. ROUT NABARANGAPUR TOWN /144 /2020
VS VS 0
STATE OF ODISHA I
62 BLAPL/0006278/2020 GAUTAM KUMAR SAHOO DEEPAK KUMAR SAHOO KENDRAPARA /130 /2020
VS VS 0
STATE OF ODISHA I
63 BLAPL/0006279/2020 RAMA PADHI GOPAL KRISHNA NAYAK JAGANNATHA PRASAD /142 /2020
VS Vs 0
STATE OF ODISHA I
64 BLAPL/0006280/2020 GULFAN GOPAL KRUSHNA MOHANTY MATHILI /108 /2020
Vs VS 0
STATE OF ODISHA I
65 BLAPL/0006281/2020 PRUTHIRAJMALLIK DEEPAK KU SAHOO KENDRAPARA /169 /2020
VS VS 0
STATE OF ODISHA I
66 BLAPL/0006282/2020 RAMESHCHANDRA PRADHAN GOPAL KRISHNA NAYAK BHANJANAGAR /451 /2020
VS VS 0
STATE OF ODISHA I
67 BLAPL/0006283/2020 DEBENDRA PADHI PRASHANTA KUMAR NAYAK BONTH /85 /2017
Vs VS 0
STATE OF ODISHA I
68 BLAPL/0006284/2020 RAMESH CHANDRA MALIK PRASHANTA KUMAR NAYAK DHUSURI /152 /2019

VS

VS
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STATE OF ODISHA Il
69 BLAPL/0006285/2020 GAUTAM KUMAR SAHOO DEEPAK KU SAHOO KENDRAPARA /169 /2020
VS VS 0
STATE OF ODISHA I
70 BLAPL/0006286/2020 SARBESWAR PRADHAN ARUN KUMAR DAS-1 SONEPUR /139 /2020
VS VS 0
STATE OF ODISHA I
71 CMAPL/0000232/2020 M/SLAXMI INDUSTRIES G.N.MISHRA /1
VS VS 0
STATE OF ORISSA I
72 CMP/0000493/2020 AMARNATH SAHU SUMITRA MOHANTY /1
VS VS 0
PURUSOTTAM SAHU Il
73 CMP/0000494/2020 GOURI PRASAD DASH K.C.RAJGURU MOHAPATRA /1
VS VS 0
ANJANA MOHANTY I
74 CONTC/0003637/2020 UTHA DOKANI O KHYUDRA BYABASAY | SANGHA /1
Vs VS 0
SAMPAD KUMAR SWAIN I
75 CONTC/0003638/2020 BINAPANI BEHERA ADV /1
VS VS 0
AMULYA KUMAR JENA I
76 CONTC/0003639/2020 KAILASH CHANDRA PATRA ADV /1
VS VS 0
SANTOSH KU. NIHAL I
77 CONTC/0003640/2020 GIRISH CHANDRA JENA ADV /1
VS VS 0
STATE OF ODISHA I
78 CONTC/0003641/2020 AMITA KAR ADV /1
VS VS 0
STATE OF ODISHA I
79 CONTC/0003642/2020 RAJEEBA KUMAR DUTTA ADV /1
VS VS 0

LINGARAJPANDA
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80 CONTC/0003643/2020 GANESWAR PATI ADV /1
VS VS 0
CHARLESNAYAK I
81 CONTC/0003644/2020 RAJESH KUMAR ACHARYA ADV /1
VS VS 0
ANU GARG I
82 CONTC/0003645/2020 UJAL SAHU ADV /1
VS VS 0
ANU GARG I
83 CONTC/0003646/2020 SRIHARI MAJHI ADV /1
VS VS 0
ANU GARG I
84 CONTC/0003647/2020 IDIBABU MAJI ADV /1
VS VS 0
ANU GARG I
85 CONTC/0003648/2020 RAJESH KUMAR ACHARYA ADV /1
VS VS 0
ANU GARG I
86 CONTC/0003649/2020 SNITYANANDA RAO SSRAO /1
VS VS 0
SATINDER SINGH Il
87 CONTC/0003650/2020 SIDHESWAR MISHRA ADV /1
VS VS 0
SASWAT MISHRA I
88 CONTC/0003651/2020 SHRINIBASH PARIDA ADV /1
VS VS 0
JAYASHREE DORA I
89 CONTC/0003652/2020 BASANTA MANJARI DASH B.K.NAYAK /1
VS VS 0
MRUTUNJAY BHUYAN I
% CONTC/0003653/2020 ARJUNA DASH ADV /1
VS VS 0
SATYABRATA SAHU I
o1 CONTC/0003654/2020 NATABAR MONTRY ADV /1

Page 8/52



ORISSA HIGH COURT

FILING REPORT ASON :07/09/2020

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT
VS VS 0
SATYABRATA SAHU I
92 CONTC/0003655/2020 REBATI BARIK ADV /1
VS VS 0
PRANAB KUMAR BEHERA I
93 CONTC/0003656/2020 PURNA CHANDRA MOHAPATRA ADV /1
VS VS 0
SURENDRA KUMAR I
94 CONTC/0003657/2020 DRATUL KRUSHNA MOHANTY ADV /1
VS VS 0
GAGAN BIHARI SWAIN I
9% CONTC/0003658/2020 ANANDA KUMAR SENAPATI ADV /1
VS VS 0
SAURABH GARG I
% CONTC/0003659/2020 SANTOSH KUMAR RATH ADV /1
VS VS 0
SASWAT MISHRA Il
97 CONTC/0003660/2020 DAVID LATA PUHAN SUBASH CHANDRA PANI /1
VS VS 0
LAXMAN BHOI I
98 CONTC/0003661/2020 CHANDRAPRABHA VAISHNAV SUBASH CHANDRA PANI /1
VS VS 0
LAXMAN BHOI I
99 CONTC/0003662/2020 RAJESH KUMAR PUTY ADV. /1
VS VS 0
ANU GARG I
100 CONTC/0003663/2020 SUKUMAR SATYABRATA BARIK ADV. /1
VS VS 0
CHITHRA ARUMUGAM I
101 CONTC/0003664/2020 KHAGESWAR MAHANTA PK.SAMANTARAY /1
VS VS 0
ASHOK KUMAR DAS I
102 CONTC/0003665/2020 KANHU CHARAN SAHOO ADV. /1
VS VS 0

Page 9/52



ORISSA HIGH COURT

FILING REPORT ASON :07/09/2020

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT
CHITHRA ARUMUGAM Il
103 CONTC/0003666/2020 CHAKRADHAR GARNAIK ADV. /1
VS VS 0
CHITHRA ARUMUGAM I
104 CONTC/0003667/2020 M/S.ORIENT CONSTRUCTIONSPVT.LTD.  ADV. /1
VS VS 0
DR. KRISHNA KUMAR I
105 CONTC/0003668/2020 PRASAD KUMAR BHUYAN RANJT SAMAL /1
VS VS 0
SATYABRATA SAHOO I
106 CONTC/0003669/2020 B K D INFRASTRUCTURE PVT.LTD. ADV. /1
VS VS 0
DR. KRISHNA KUMAR Il
107 CONTC/0003670/2020 ROHITA KUMAR SWAIN ADV /1
VS VS 0
SATYABRATA SAHOO I
108 CONTC/0003671/2020 MADAN MOHAN DAS ADV /1
Vs VS 0
SATYABRATA SAHOO I
109 CONTC/0003672/2020 BHAJA KRUSHNA MALLICK ADV. /1
VS VS 0
SATYABRATA SAHOO I
110 CONTC/0003673/2020 DHANURJAYA MOHANTY ADV /1
VS VS 0
SATYABRATA SAHOO I
111 CONTC/0003674/2020 BABAJ CHARAN SWAIN ADV. /1
VS VS 0
SATYABRATA SAHOO I
112 CONTC/0003675/2020 NIRANJAN MISHRA ADV. /1
VS VS 0
SATYABRATA SAHOO I
113 CONTC/0003676/2020 ASIT KUMAR TRIPATHY ADV. /1
VS VS 0

SATYABRATA SAHOO
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114 CONTC/0003677/2020 GOLEKHA CHANDRA LENKA ADV. /1
VS VS 0
SATYABRTATA SAHOO I
115 CONTC/0003678/2020 GIRIDHARI PATRA ADV. /1
VS VS 0
SATYABRATA SAHOO I
116 CONTC/0003679/2020 MAMATA ROUT ADV. /1
VS VS 0
BIRANCHI NARAYAN MOHANTY I
117 CONTC/0003680/2020 SOUDAMINI TRIPATHY ADV. /1
VS VS 0
SATYABRATA SAHOO I
118 CONTC/0003681/2020 RAMESH CHANDRA ROUTH ADV /1
VS VS 0
SATYABRATA SAHOO I
119 CONTC/0003682/2020 SANTOSH KUMAR DEHURY ADV. /1
VS VS 0
BIRANCHI NARAYAN MOHANTY I
120 CONTC/0003683/2020 KALPANA SWAIN ADV. /1
VS VS 0
BIRANCHI NARAYAN MOHANTY Il
121 CONTC/0003684/2020 MANJULA SAHU ADV. /1
VS VS 0
BIRANCHI NARAYAN MOHANTY I
122 CONTC/0003685/2020 KALPANA ACHARYA ADV. /1
Vs VS 0
BIRANCHI NARAYAN MOHANTY I
123 CONTC/0003686/2020 SANTOSH KUMAR GARANAYAK ADV /1
VS VS 0
BIRANCHI NARAYAN MOHANTY I
124 CONTC/0003687/2020 PRADEEP KUMAR SAHU ADV /1
VS VS 0
BIRANCHI NARAYAN MOHANTY I
125 CONTC/0003688/2020 SANJIB KUMAR SAHOO ADV. /1
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VS VS 0
BIRANCHI NARAYAN MOHANTY I
126 CONTC/0003689/2020 NILANCHAL BARIK ADV /1
VS VS 0
BIRANCHI NARAYAN MOHANTY I
127 CONTC/0003690/2020 AJAYA KUMAR PARIDA ADV /1
VS VS 0
BIRANCHI NARAYAN MOHANTY I
128 CONTC/0003691/2020 ISHWAR CHANDRA ROUT ADV. /1
VS VS 0
BIRANCHI NARAYAN MOHANTY I
129 CONTC/0003692/2020 SARASIBALA MAJI ADV /1
VS VS 0
BIRANCHI NARAYAN MOHANTY I
130 CONTC/0003693/2020 ANIRUDHA SAMAL ADV. /1
VS VS 0
BIRANCHI NARAYAN MOHANTY Il
131 CONTC/0003694/2020 PARSURAM SAHOO ADV /1
VS VS 0
BIRANCHI NARAYAN MOHANTY I
132 CONTC/0003695/2020 RUDRANARAYAN PARIDA ADV. /1
Vs VS 0
BIRANCHI NARAYAN MOHANTY I
133 CONTC/0003696/2020 MANISHA SAHOO ADV /1
VS VS 0
BIRANCHI NARAYAN MOHANTY I
134 CONTC/0003697/2020 UPENDRA KUMAR DASH ADV. /1
VS VS 0
BIRANCHI NARAYAN MOHANTY I
135 CRLA/0000472/2020 S.RAU D.N.SUBUDHI JHARSUGUDA /380 /2020
VS VS 0
STATE OF ODISHA I
136 CRLA/0000473/2020 SANKAR KHATUA MANAS CHAND NANDIPADA /101 /2020
Vs VS 0
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STATE OF ODISHA Il
137 CRLA/0000474/2020 SUNIL SAHOO RANAJT KESHARI RAY CHAULIAGANJA /141 /2018
VS VS 0
STATE OF ODISHA I
138 CRLMC/0001334/2020 M/S. KESHARI ESTATE PVT. LTD. SANTANU KUMAR SARANGI EOW,BHUBANESWAR /6 /2020
VS VS 0
STATE OF ORISSA I
139 CRLMC/0001335/2020 BIRA DAS @ DHIRENDRA DAS DIBYAJOTI SAHOO DERABIS /45 /2015
VS VS 0
STATE OF ORISSA I
140 CRLMC/0001336/2020 SUSHANTA JENA @ SUSHANTA KUJENA  B.K.NAYAK PIPLI /248 /2007
VS VS 0
STATE OF ODISHA Il
141 CRLMC/0001337/2020 MD. IMMRAM JUGAL KISHORE PANDA ORKEL /115 /2016
VS VS 0
STATE OF ORISSA I
142 CRLMC/0001338/2020 SANJAY KU.TRIPATHY RAJEET ROY SAMBALPUR VIGILANCE /12 /2017
Vs VS 0
STATE OF ODISHA (VIGILANCE) I
143 CRLMP/0000997/2020 KUMARI NALINI MOHANTY ANIRUDHA DAS 110
VS VS 0
STATE OF ODISHA I
144 CRLM P/0000998/2020 NAYANA MALLICK A.K.MOHANTY /10
VS VS 0
GOPALA MALLICK I
145 CRLM P/0000999/2020 MUKTIKANTA NAYAK MANASH RANJAN NAYAK BASUDEVPUR /212 /2020
VS VS 0
COLLECTOR,BHADRAK I
146 CRLM P/0001000/2020 GADADHAR JENA RAMAKANTA PANDA /10
VS VS 0
THE STATE OF ODISHA I
147 CRLMP/0001001/2020 SHYAM SUNDAR MISHRA SSRAY-2 110
VS VS 0

STATE OF ODISHA
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148 CRLMP/0001002/2020 SOBHABATI MANSINGH T.PANIGRAHI /10
VS VS 0
STATE OF ODISHA I
149 CRLMP/0001003/2020 LAXMIDHAR PANDA T.PANIGRAHI 110
VS VS 0
THE STATE OF ODISHA I
150 CRLMP/0001004/2020 RAJASHREE SUAR T.PANIGRAHI 110
VS VS 0
RAMA KRUSHNA SUAR I
151 CRLMP/0001005/2020 CHAMPA BEWA MALAYA RANJAN BEHERA /10
VS VS 0
STATE OF ODISHA I
152 CRLM P/0001006/2020 GOURI BHOI DEBASHIS SWAIN NIALI /181 /2020
VS VS 0
I1.C.,NIALI POLICE STATION I
153 CRLMP/0001007/2020 SARADA PRASAD SAMANTRAY APATTANAIK BALIANTA P.S. /94 /2017
VS VS 0
STATE OF ODISHA I
154 CRLMP/0001008/2020 TIKI @ UMA BHOI A.PATTANAIK /10
VS VS 0
STATE OF ODISHA Il
155 CRLMP/0001009/2020 GOURANGA SWAIN SURYA NARAYAN MISHRA /10
VS VS 0
STATE OF ODISHA I
156 CRLMP/0001010/2020 BAIJAYANTI SOREN JK.ROUT /10
Vs VS 0
STATE OF ODISHA I
157 CRLMP/0001011/2020 PARAMESWAR SABAR B.R.TRIPATHY KESINGA /179 /2020
VS VS 0
STATE OF ODISHA I
158 CRLMP/0001012/2020 JATIKANTA BEHERA SATYABRATA MOHANTY INFOCITY PS/144 /2019
VS VS 0
THE COMMISSIONERATE OF POLICE I
159 CRLMP/0001013/2020 SK.HAFIJUL PARTHA MUKHERJI NIMAPADA /184 /2020
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VS
STATE OF ODISHA

VS

0
1"

160 CRLREV/0000371/2020  ASHOK KUMAR KARUA PARTHA SARATHI DAS JODA /100 /2019
VS VS 0
STATE OF ODISHA I
161 CRLREV/0000372/2020  JAYMINI BEHERA SK.JOSHI BALASORE VIGILANCE /52 /2017
VS VS 0
STATE OF ODISHA I
162 FAO/0000652/2020 UNION OF INDIA ANINDYA KUMAR MISHRA /1
Vs VS 0
MAHENDA SAHU I
163 FAO/0000653/2020 UNION OF INDIA ANINDYA KUMAR MISHRA /1
VS VS 0
GANGGAMANI KOL I
164 FAO/0000654/2020 SUKANTI BEHERA RAMESH CHANDRA BEEHRA /1
VS VS 0
UNION OF INDIA I
165 LAA/0000020/2020 UNION OF INDIA ANINDYA KUMAR MISHRA /1
VS Vs 0
SUSAMARANI RATH I
166 MACA/0000623/2020 KRUSHNA CHANDRA SENAPATI SUSANTA KUMAR MOHANTY /1
Vs VS 0
JYOTILAXMI PATTNAIK I
167 MACA/0000624/2020 BALARAMA BAHALIA@BALARAM BALIA  K.C.NAYAK /1
VS VS 0
PRIYABRAT TRIPATHY I
168 MACA/0000625/2020 SADYASMITA MOHAPATRA PRADEEP KUMAR MISHRA /1
VS VS 0
SURYASNTA MOHAPATRA I
169 MACA/0000626/2020 PRASANNA KUMAR MOHAPATRA @ PRASHNAR@MEERP KU.MISHRA /1
Vs VS 0
SURYANARAYAN MALLICK I
170 MACA/0000627/2020 RITARANI SAHOO PRADEEP KUMAR MISHRA /1

VS

VS

Page 15/52

0



ORISSA HIGH COURT

FILING REPORT ASON :07/09/2020

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT

171

172

173

174

MACA/0000628/2020

MACA/0000629/2020

MACA/0000630/2020

MACA/0000631/2020

MANAS RANJAN SAHOO
NAMITA DASH

VS

RAJESH KUNHANA

PRADEEP KU.MISHRA
VS

MANAGER,(LEGAL), NEW INDIA ASSURANCENISHITIOSH SINBA

VS
BINAPATI PATRA

VS

THE DIVISIONAL MANAGER, NATIONAL INSURNNEE SIBGHD.

VS
KUSUMA LATA DASH

VS

THE DIVISIONAL MANAGER, NATIONAL INSURANNEE SQGHD.

VS
JUGAL KISHORE SAHOO

VS

I
/1
0
I
/1
0
I
/1
0
I
11

0
I

175 MACA/0000632/2020 THE AUTHORISED SIGNATORY ,,M/S NATIONASANISANRA KOMG® ISKRANGI /1
VS VS 0
PADMA SAHOO I
176 MACA/0000633/2020 ORIENTAL INSURANCE CO.LTD. SUBRAT SATPATHY /1
Vs VS 0
SHRIMATI NAYAK I
177 MATA/0000082/2020 SUKANTA LENKA SAROJKUMAR PADHY /1
VS VS 0
GITANJALI LENKA I
178 RSA/0000184/2020 PURNA CHANDRA DIKSHIT DEEPALI MAHAPATRA /1
VS VS 0
DHARANIDHAR DIKSHIT I
179 TRPCRL/0000040/2020  SANGITA BEHERA K.P.MOHANTY BRAJARAJINAGAR /10 /2016
Vs VS 0
STATE OF ODISHA I
180 WA/0000529/2020 STATE OF ODISHA SR.STANDING COUNSEL (SAND ME) /1
VS VS 0
SASHI BHUSAN NAYAK I
181 WA/0000530/2020 STATE OF ODISHA SR. STANDING COUNSEL(S AND ME) /1

VS
MADAN MOHAN ROUT

VS
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182 WA/0000531/2020 STATE OF ODISHA SR.STANDING COUNSEL (SAND ME) /1
VS VS 0
PRASANNA KUMAR NAYAK I
183 WA/0000532/2020 ASHOK KUMAR SAHOO BUDHADEV ROUTRAY /1
VS VS 0
STATE OF ODISHA I
184 WP(C)/0022593/2020 KULAMANI PRADHAN BIRAJA PRASANNA SATAPATHY /1
VS VS 0
STATE OF ODISHA I
185 WP(C)/0022594/2020 JAGABANDHU SWAIN BIRAJA PRASANNA SATAPATHY /1
VS VS 0
STATE OF ODISHA I
186 WP(C)/0022595/2020 RABINDRA PRADHAN BIRAJA PRASANNA SATAPATHY /1
VS VS 0
STATE OF ODISHA I
187 WP(C)/0022596/2020 PRASANTA PARIDA BIRAJA PRASANNA SATAPATHY /1
VS VS 0
STATE OF ODISHA I
188 WP(C)/0022597/2020 PRAFULLA PRADHAN BIRAJA PRASANNA SATAPATHY /1
VS VS 0
STATE OF ODISHA Il
189 WP(C)/0022598/2020 BANAMBAR PRADHAN BIRAJA PRASANNA SATAPATHY /1
VS VS 0
STATE OF ODISHA I
190 WP(C)/0022599/2020 ARAKHITA SWAIN BIRAJA PRASANNA SATAPATHY /1
Vs VS 0
STATE OF ODISHA I
101 WP(C)/0022600/2020 BAURI BARAL BIRAJA PRASANNA SATAPATHY /1
VS VS 0
STATE OF ODISHA I
192 WP(C)/0022601/2020 SAYABADI MALICK BIRAJA PRASANNA SATAPATHY /1
VS VS 0
STATE OF ODISHA I
193 WP(C)/0022602/2020 SURESH CHANDRA LENKA JTENDRA KUMAR DIGAL /1
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VS VS 0
STATE OF ODISHA I
194 WP(C)/0022603/2020 BISWANATH PRADHAN BIRAJA PRASANNA SATAPATHY /1
VS VS 0
STATE OF ODISHA I
195 WP(C)/0022604/2020 PRASANTA KUMAR PANDA JTENDRA KUMAR DIGAL /1
VS VS 0
STATE OF ODISHA I
196 WP(C)/0022605/2020 SUDAM PARIDA BIRAJA PRASANNA SATAPATHY /1
Vs VS 0
STATE OF ODISHA I
197 WP(C)/0022606/2020 NARASINGHA SWAIN BIRAJA PRASANNA SATAPATHY /1
VS VS 0
STATE OF ODISHA I
198 WP(C)/0022607/2020 RAJENDRA MANNA ARJUNA CH.BEHERA /1
VS VS 0
STATE OF ODISHA I
199 WP(C)/0022608/2020 UTTAM KUMARGIRI ARJUNA CH.BEHERA /1
VS Vs 0
INSURANCE REGULATORY AND DEVELOPMENT AUTHORITY OF INDIA i
200 WP(C)/0022609/2020 BAIKUNTHA SAHU MOHENDRA KUMAR MOHAPATRO /1
Vs VS 0
STATE OF ODISHA I
201 WP(C)/0022610/2020 UGRASEN HARIJAN @ UGRASEN NAIK MAHENDRA KUMAR MOHAPATRO /1
VS VS 0
STATE OF ODISHA I
202 WP(C)/0022611/2020 CHUDAMANI NAIK MOHENDRA KUMAR MOHAPATRO /1
VS VS 0
STATE OF ODISHA I
203 WP(C)/0022612/2020 HEMANTA NAIK @ HARIJAN MOHENDRA KUMAR MOHAPATRO /1
Vs VS 0
STATE OF ODISHA I
204 WP(C)/0022613/2020 MANDAKINI DEI DURGESH NARAYAN RATH /1

VS

VS
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STATE OF ODISHA I
205 WP(C)/0022614/2020 KIRTAN MAJI MOHENDRA KUMAR MOHAPATRO /1
VS VS 0
STATE OF ODISHA I
206 WP(C)/0022615/2020 OKIL JAL MOHENDRA KUMAR MOHAPATRO /1
Vs VS 0
STATE OF ODISHA I
207 WP(C)/0022616/2020 RABINDRA PRUSTY DURGESH NARAYAN RATH /1
VS VS 0
STATE OF ODISHA I
208 WP(C)/0022617/2020 SASHIDHAR MAJHI MOHENDRA KUMAR MOHAPATRO /1
VS VS 0
STATE OF ODISHA I
209 WP(C)/0022618/2020 LABA MAJI @ LABA MAJHI MOHENDRA KUMAR MOHAPATRO /1
VS VS 0
STATE OF ODISHA I
210 WP(C)/0022619/2020 SURESH DOMB MOHENDRA KUMAR MOHAPATRO /1
Vs VS 0
STATE OF ODISHA I
211 WP(C)/0022620/2020 NILAMBAR DORA MOHENDRA KUMAR MOHAPATRO /1
VS VS 0
STATE OF ODISHA I
212 WP(C)/0022621/2020 SWARNALATA BEHERA MIHIR KUMAR DASH /1
VS VS 0
STATE OF ODISHA I
213 WP(C)/0022622/2020 RISHIKESH DAS RAMESH CH. PRADHAN /1
Vs VS 0
STATE OF ODISHA I
214 WP(C)/0022623/2020 BABITA SAHU MIHIR KUMAR DASH /1
VS VS 0
STATE OF ODISHA I
215 WP(C)/0022624/2020 NIRUPAMA ROUT MIHIR KUMAR DASH /1

VS
STATE OF ODISHA

VS
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216 WP(C)/0022625/2020 ADHIR KUMAR ACHARYA MIHIR KUMAR DASH /1
VS VS 0
STATE OF ODISHA I
217 WP(C)/0022626/2020 ASHOK KUMAR SAMANTARAY SANGRAM RATH /1
VS VS 0
STATE OF ODISHA I
218 WP(C)/0022627/2020 AJAYA KUMAR DASH MIHIR KUMAR DASH /1
VS VS 0
STATE OF ODISHA I
219 WP(C)/0022628/2020 DUSMANTA KUMAR GHADAI MIHIR KUMAR DASH /1
VS VS 0
STATE OF ODISHA I
220 WP(C)/0022629/2020 AKSHAYA KUMAR BEHERA MIHIR KUMAR DASH /1
VS VS 0
STATE OF ODISHA I
221 WP(C)/0022630/2020 AKSHAYA KUMAR NAYAK MIHIR KUMAR DASH /1
VS VS 0
STATE OF ODISHA I
222 WP(C)/0022631/2020 KABITA NAYAK SASWAT DAS /1
VS VS 0
STATE OF ODISHA Il
223 WP(C)/0022632/2020 RAMESWAR RANA SAMARENDRA BAHADUR /1
VS VS 0
STATE OF ODISHA I
224 WP(C)/0022633/2020 SACHINDRA MAHAPATRA SASWAT DAS /1
Vs VS 0
STATE OF ODISHA I
225 WP(C)/0022634/2020 BALARAM BEHERA P.K.BEHERA /1
VS VS 0
STATE OF ODISHA I
226 WP(C)/0022635/2020 PRIYADARSINI SAHU SASWAT DAS /1
VS VS 0
STATE OF ODISHA I
227 WP(C)/0022636/2020 KABITA NAYAK SAROJKUMAR PADHY /1
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VS VS 0
STATE OF ODISHA I
228 WP(C)/0022637/2020 MADHUSMITA MOHAPATRA SASWAT DAS /1
VS VS 0
STATE OF ODISHA I
229 WP(C)/0022638/2020 ANJALI BORAL SASWAT DAS /1
VS VS 0
STATE OF ODISHA I
230 WP(C)/0022639/2020 STATE OF ODISHA SENIOR STANDING COUNSEL (SAND ME) /1
Vs VS 0
SOURENDRA NARAYAN PARIDA I
231 WP(C)/0022640/2020 ROJALIN SWAIN SAROJKUMAR PADHY /1
VS VS 0
STATE OF ODISHA I
232 WP(C)/0022641/2020 SASWATI ROUT SASWAT DAS /1
VS VS 0
STATE OF ODISHA I
233 WP(C)/0022642/2020 PRASANTA KUMAR NANDA SIDHRATHA MISHRA /1
VS Vs 0
BHUBANESWAR DEVELOPMENT AUTHORITY I
234 WP(C)/0022643/2020 MANJULATA SAHOO SAROJKUMAR PADHY /1
Vs VS 0
STATE OF ODISHA I
235 WP(C)/0022644/2020 NANDA GOUDA SASWAT DAS /1
VS VS 0
UNION OF INDIA I
236 WP(C)/0022645/2020 JUDHISTHIR SAHU DURGESH NARAYAN RATH /1
VS VS 0
STATE OF ODISHA I
237 WP(C)/0022646/2020 MAMATA RANI BISWAS SAROJKUMAR PADHY /1
Vs VS 0
STATE OF ODISHA I
238 WP(C)/0022647/2020 RAMANATH PANDA H.N.MOHAPATRA /1

VS

VS
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STATE OF ODISHA Il
239 WP(C)/0022648/2020 RAMESH CHANDRA MOHANTY SUKANTA KUMAR MISHRA /1
VS VS 0
STATE OF ODISHA I
240 WP(C)/0022649/2020 KANAN BEPARI SAROJKUMAR PADHY /1
VS VS 0
STATE OF ODISHA I
241 WP(C)/0022650/2020 DR.JYOTIRANJAN SAMAL SAMEER KUMAR DAS /1
VS VS 0
STATE OF ODISHA I
242 WP(C)/0022651/2020 MD. ZAKRIA H.N.MOHAPATRA /1
VS VS 0
STATE OF ODISHA Il
243 WP(C)/0022652/2020 SANDHYARANI NAYAK SAROJKUMAR PADHY /1
VS VS 0
STATE OF ODISHA I
244 WP(C)/0022653/2020 RANJAN KUMAR BEURA DAYANANDA MOHAPATRA /1
Vs VS 0
COLLECTOR AND DISTRICT MAGISTRATE ANGUL I
245 WP(C)/0022654/2020 SANTANU KUMAR MALLIK ANUPAM DASH /1
VS VS 0
STATE OF ODISHA I
246 WP(C)/0022655/2020 NAYANI ROUT SAROJKUMAR PADHY /1
VS VS 0
STATE OF ODISHA I
247 WP(C)/0022656/2020 LOKANATH NANDI B.PASAYAT /1
VS VS 0
STATE OF ODISHA I
248 WP(C)/0022657/2020 RINAPAMA MALLICK SAROJKUMAR PADHY /1
VS VS 0
STATE OF ODISHA I
249 WP(C)/0022658/2020 AMRITA SAHU SATYA NARAYAN MISHRA /1
VS VS 0

STATE OF ODISHA
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250 WP(C)/0022659/2020 MANOJA MANJARI KAR PRAFULLA KUMAR MOHAPATRA /1
VS VS 0
STATE OF ODISHA I
251 WP(C)/0022660/2020 SABITA MISHRA SAROJKUMAR PADHY /1
VS VS 0
STATE OF ODISHA I
252 WP(C)/0022661/2020 SANGRAM KESHARI PALTASINGH DR.SUJATA DASH /1
VS VS 0
STATE OF ODISHA I
253 WP(C)/0022662/2020 JUBEDA BIBI SANJAY KUMAR SAMANTARAY /1
VS VS 0
STATE OF ODISHA I
254 WP(C)/0022663/2020 SUMATI DAS SAROJKUMAR PADHY /1
VS VS 0
STATE OF ODISHA I
255 WP(C)/0022664/2020 PURNIMA PANIGRAHI DEEPAK KUMAR MOHAPATRA /1
VS VS 0
STATE OF ODISHA I
256 WP(C)/0022665/2020 SUMANA MANDAL DEEPAK KUMAR MOHAPATRA /1
VS VS 0
STATE OF ODISHA Il
257 WP(C)/0022666/2020 SOUBHAGYA MISHRA ALIAS SOUBHAGYA K BMBRADEMAROUTRAY /1
VS VS 0
UNION OF INDIA I
258 WP(C)/0022667/2020 JASHASWINI RATH SIDHARTHA MISHRA /1
Vs VS 0
BHUBANESWAR DEVELOPMENT AUTHORITY I
259 WP(C)/0022668/2020 PRABHUDATTA DALAI ASHOK PATTANAIK /1
VS VS 0
STATE OF ODISHA I
260 WP(C)/0022669/2020 JASHASWINI RATH SIDHARTHA MISHRA /1
VS VS 0
BHUBANESWAR DEVELOPMENT AUTHORITY I
261 WP(C)/0022670/2020 DILLIPKUMAR BHUYAN BIRAJA PRASANNA DAS /1
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VS VS 0
DIRECTORATE OF CENTRAL SILVER PLANT, KHANDI AND VILLAGE INDUSTRIES COMMISSION ~ //
262 WP(C)/0022671/2020 BINOD CHANDRA DAS B.N.PARIDA /1
VS VS 0
STATE OF ODISHA I
263 WP(C)/0022672/2020 BASUDEV NAIK PARTHA SARATHI DAS /1
VS VS 0
AUTHORIZED OFFICER-CUM-A.C.F., KEONJHAR I
264 WP(C)/0022673/2020 SHASHIDHAR PAL UMESH CHANDRA PATNAIK /1
Vs VS 0
STATE OF ODISHA I
265 WP(C)/0022674/2020 SASWATI SOUMYA ARIJEET MISHRA /1
VS VS 0
KAUSIK CHAND I
266 WP(C)/0022675/2020 BENUDHAR MALICK ARIJEET MISHRA /1
VS VS 0
SWARNALATA MALLICK I
267 WP(C)/0022676/2020 MURALIDHAR SAHOO KRISHNA CHANDRA SAHU /1
VS Vs 0
STATE OF ODISHA I
268 WP(C)/0022677/2020 GOBINDA CHANDRA DASH KRISHNA CHANDRA SAHU /1
Vs VS 0
STATE OF ODISHA I
269 WP(C)/0022678/2020 SUBASH CHANDRA KHATUA KRISHNA CHANDRA SAHU /1
VS VS 0
STATE OF ODISHA I
270 WP(C)/0022679/2020 ANANTA PRASAD BEHERA SAMEER KUMAR DAS /1
VS VS 0
STATE OF ODISHA I
271 WP(C)/0022680/2020 SUSMITA KUMARI SAHU MANORANJAN MUDULI /1
Vs VS 0
STATE OF ODISHA I
272 WP(C)/0022681/2020 SUBODHA CHANDRA BARIK SAMEER KUMAR DAS /1

VS

VS
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STATE OF ODISHA I
273 WP(C)/0022682/2020 SUDHAL CHANDRA HARIBHAKTA SUBASH CHANDRA PANI /1
VS VS 0
REGISTRAR ODISHA ADMINISTRATIVE TRIBUNAL, CUTTACK I
274 WP(C)/0022683/2020 ANIMA MOHAPATRA RAGHUNATH BISWAL /1
Vs VS 0
STATE OF ORISSA I
275 WP(C)/0022684/2020 P.BALAKRUSHNA PATRA SPDAS /1
VS VS 0
STATE OF ODISHA I
276 WP(C)/0022685/2020 KUMARESH RATH SAMEER KUMAR DAS /1
VS VS 0
STATE OF ODISHA I
277 WP(C)/0022686/2020 BIRAJA SANKAR MISHRA NIRMAL CHANDRA MOHANTY /1
VS VS 0
TAHASILDAR BHUBANESWAR I
278 WP(C)/0022687/2020 LAXMIDHAR BISWAL BUDHADEV ROUTRAY /1
Vs VS 0
UNION OF INDIA I
279 WP(C)/0022688/2020 PRANATI BARIK SAMEER KUMAR DAS /1
VS VS 0
STATE OF ODISHA I
280 WP(C)/0022689/2020 SANATAN BAL B.STRIPATHY..1 /1
VS VS 0
STATE OF ODISHA I
281 WP(C)/0022690/2020 SOBHAKARA SAHU BUDHADEV ROUTRAY /1
Vs VS 0
UNION OF INDIA I
282 WP(C)/0022691/2020 SANTOSH KUMAR SAHU PRASANTA KUMAR MOHANTY /1
VS VS 0
STATE OF ODISHA I
283 WP(C)/0022692/2020 NILAMANI MOHAPATRA B.STRIPATHY..1 /1

VS
STATE OF ODISHA

VS
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284 WP(C)/0022693/2020 ASHOK KUMAR POLAI BUDHADEV ROUTRAY /1
VS VS 0
UNION OF INDIA I
285 WP(C)/0022694/2020 BENUDHAR PATI B.STRIPATHY..1 /1
VS VS 0
STATE OF ODISHA I
286 WP(C)/0022695/2020 MAHENDRA PUROHIT PRASANTA KUMAR MOHANTY /1
VS VS 0
STATE OF ODISHA I
287 WP(C)/0022696/2020 NANDA KISHORE MISHRA PRASANTA KUMAR MOHANTY /1
VS VS 0
STATE OF ODISHA I
288 WP(C)/0022697/2020 SANTOSHI KUMAR PANDA B.STRIPATHY..1 /1
VS VS 0
STATE OF ODISHA I
289 WP(C)/0022698/2020 ASHOKA KUMAR DAS B.STRIPATHY..1 /1
VS VS 0
STATE OF ODISHA I
290 WP(C)/0022699/2020 SANDHYARANI BEHERA SABYASACHI MISHRA /1
VS VS 0
STATE OF ODISHA Il
291 WP(C)/0022700/2020 BIRENDRA DIGAL BUDHADEV ROUTRAY /1
VS VS 0
UNION OF INDIA I
292 WP(C)/0022701/2020 SANTOSH KUMAR SETHI B.STRIPATHY..1 /1
Vs VS 0
STATE OF ODISHA I
293 WP(C)/0022702/2020 SUJATA MOHANTY B.STRIPATHY..1 /1
VS VS 0
STATE OF ODISHA I
294 WP(C)/0022703/2020 NISHAKAR MOHANTA M/S. KOUSIK ANANDA GURU /1
VS VS 0
STATE OF ODISHA I
295 WP(C)/0022704/2020 CHITTA RANJAN NAYAK RABINARAYAN NAYAK /1
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VS VS 0
GOVT. OF ODISHA I
296 WP(C)/0022705/2020 SAPAN KUMAR DAS BUDHADEV ROUTRAY /1
VS VS 0
UNION OF INDIA I
297 WP(C)/0022706/2020 KAMALAKANTA PANI L.K.MOHANTY /1
VS VS 0
STATE OF ODISHA I
298 WP(C)/0022707/2020 BASANT KUMAR BHUTIA ANIMESH MOHANTY /1
Vs VS 0
MAHANADI COALFIELD LTD. I
299 WP(C)/0022708/2020 SUBASINI JENA AYUSMAN MAHANTA /1
VS VS 0
STATE OF ODISHA I
300 WP(C)/0022709/2020 PRASANTA KUMAR BISWAL BASUDEV PUJARI /1
VS VS 0
STATE OF ODISHA I
301 WP(C)/0022710/2020 SOUMYA RANJAN SINGH JYOTIRMAY GUPTA /1
VS Vs 0
STATE OF ODISHA I
302 WP(C)/0022711/2020 TANKA DHAR PENTHIA RABINARAYAN NAYAK /1
Vs VS 0
GOVT. OF ODISHA I
303 WP(C)/0022712/2020 MINAKSHI ROUT JYOTIRMAY GUPTA /1
VS VS 0
STATE OF ODISHA I
304 WP(C)/0022713/2020 UMAKANTA JAYPURIA ANJAN KUMAR BISWAL /1
VS VS 0
STATE OF ODISHA I
305 WP(C)/0022714/2020 JAYA PATRA SURYAKANTA DWIBEDI /1
Vs VS 0
STATE OF ODISHA I
306 WP(C)/0022715/2020 SUDHARANI DAS PATTANAIK M/S. BIBHU PRASAD DAS /1

VS

VS
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NESCO UTILITY I
307 WP(C)/0022716/2020 MINATI BEHERA P.K.JENA /1
VS VS 0
THE TAHASILDAR BBSR I
308 WP(C)/0022717/2020 RAJESH KUMAR LAZARUS DURGA PRASAD PANIGRAHI /1
Vs VS 0
STATE OF ODISHA I
309 WP(C)/0022718/2020 PURUSOTTAM BALIARSINGH PRASANTA KUMAR MISHRA /1
VS VS 0
STATE OF ODISHA I
310 WP(C)/0022719/2020 JAYANANDA CHETTY PRASANTA KUMAR MISHRA /1
VS VS 0
STATE OF ODISHA I
311 WP(C)/0022720/2020 PURNA CHANDRA@BEHERA BIMBISAR DASH /1
VS VS 0
UNION OF INDIA I
312 WP(C)/0022721/2020 BRIJLAL AGARWAL G.N.MISHRA /1
Vs VS 0
ODISHA INDUSTRIAL INFRASTRUCTURE DEVELOPMENT CORPORATION I
313 WP(C)/0022722/2020 SUBASINI JENA AYUSMAN MAHANTA /1
VS VS 0
STATE OF ODISHA I
314 WP(C)/0022723/2020 PADMALAYA MAJHI M/S. KRUSHNA CHANDRA DASH /1
VS VS 0
STATE OF ODISHA I
315 WP(C)/0022724/2020 MANORANJAN JENA PRAFULLA CHANDRA DAS /1
Vs VS 0
STATE OF ODISHA I
316 WP(C)/0022725/2020 KISHORE CHANDRA PAL AJT KUMAR SAHOO /1
VS VS 0
PRINCIPAL SECRETARY TO GOVT. PANCHAYAT RAJDEPT. I
317 WP(C)/0022726/2020 LAL MOHAN SAHOO M/S. RAMA KRISHNS BISOI /1

VS
STATE OF ODISHA

VS
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318 WP(C)/0022727/2020 SRIRAM SAHOO AJT KUMAR SAHOO /1
VS VS 0
PRINCIPAL SECRETARY TO GOVT. PANCHAYAT RAJDEPT. I
319 WP(C)/0022728/2020 GAGAN BIHARI MOHANTY M/S. RAMA KRISHNA BISOI /1
VS VS 0
STATE OF ODISHA I
320 WP(C)/0022729/2020 ODISHA POWER LIFTING ASSOCIATION SUDARSAN NANDA /1
VS VS 0
STATE OF ODISHA I
321 WP(C)/0022730/2020 BRUNDABAN PANDA BIBHUDA NANDA MOHAPATRA /1
VS VS 0
STATE OF ODISHA I
322 WP(C)/0022731/2020 JYOSNAMANI RAUL PRASANTA KUMAR SATAPATHY /1
VS VS 0
STATE OF ODISHA I
323 WP(C)/0022732/2020 RAMAKANTA PANDA PRASANTA KUMAR SATAPATHY /1
VS VS 0
STATE OF ODISHA I
324 WP(C)/0022733/2020 PRASANNA KUMAR SATAPATHY PARSURAM PANDA /1
VS VS 0
STATE OF ODISHA Il
325 WP(C)/0022734/2020 RAMESH KEDIA KOUSIK ANANDA GURU /1
VS VS 0
STATE OF ODISHA I
326 WP(C)/0022735/2020 NITYANANDA COLLEGE OF PHARMACY  DEVI PRASAD DASH /1
Vs VS 0
THE STATE OF ODISHA I
327 WP(C)/0022736/2020 HIRADHAR MAJI SUSHANTA KUMAR JOSHI /1
VS VS 0
STATE OF ODISHA I
328 WP(C)/0022737/2020 NABINA HARIJAN SUSHANTA KUMAR JOSHI /1
VS VS 0
STATE OF ODISHA I
329 WP(C)/0022738/2020 BIDYADHAR SAGARIA SK.JOSHI /1
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VS VS 0
STATE OF ODISHA I
330 WP(C)/0022739/2020 LALDHAR SAGARIA SK.JOSHI /1
VS VS 0
STATE OF ODISHA I
331 WP(C)/0022740/2020 SITAKANTA SAMANTARAY SAUBHAGYA KUMAR SAMAL /1
VS VS 0
STATE OF ODISHA I
332 WP(C)/0022741/2020 LAMBODARA PRADHAN P.C.MISHRA /1
Vs VS 0
COLLECTOR ANGUL I
333 WP(C)/0022742/2020 BIKASH RANJAN DASH SUVASHISH PATTANAIK /1
VS VS 0
STATE OF ODISHA I
334 WP(C)/0022743/2020 RAMAKANTA KANHAR BIRAJA PRASANNA SATAPATHY /1
VS VS 0
STATE OF ODISHA I
335 WP(C)/0022744/2020 VIKASH MEDICAL TECHNOLOGY BALASOREPRAFULLA KUMAR MOHAPATRA /1
VS Vs 0
STATE OF ODISHA I
336 WP(C)/0022745/2020 TAPAN KUMAR BEHERA HEMANTA KUMAR MOHANTA /1
Vs VS 0
STATE OF ODISHA I
337 WP(C)/0022746/2020 RADHABALLAVA BHUYAN HEMANTA KUMAR MOHANTA /1
VS VS 0
STATE OF ODISHA I
338 WP(C)/0022747/2020 NRUSINGH CHARAN JENA SABYASACHI MISHRA /1
VS VS 0
STATE OF ODISHA I
339 WP(C)/0022748/2020 KALI CHARAN SADANGI M/S. RAMA KRISHNA BISOI /1
Vs VS 0
STATE OF ODISHA I
340 WP(C)/0022749/2020 ARUN KUMAR ROUT SABYASACHI MISHRA /1

VS

VS
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STATE OF ODISHA Il
341 WP(C)/0022750/2020 DILLIP KUMAR NAIK SABYASACHI MISHRA /1
VS VS 0
STATE OF ODISHA I
342 WP(C)/0022751/2020 DIBYASUNDAR GARNAYAK SABYASACHI MISHRA /1
VS VS 0
STATE OF ODISHA I
343 WP(C)/0022752/2020 KULAMANI SAHOO SABYASACHI MISHRA /1
VS VS 0
STATE OF ODISHA I
344 WP(C)/0022753/2020 HARIHAR LENKA M/S. A. PATTNAIK /1
VS VS 0
STATE OF ODISHA Il
345 WP(C)/0022754/2020 SANGHAMITRA SAHOO SABYASACHI MISHRA /1
VS VS 0
STATE OF ODISHA I
346 WP(C)/0022755/2020 MAHENDRA BEHERA SABYASACHI MISHRA /1
Vs VS 0
STATE OF ODISHA I
347 WP(C)/0022756/2020 PURNA CHANDRA SINGH SABYASACHI MISHRA /1
VS VS 0
STATE OF ODISHA I
348 WP(C)/0022757/2020 PRAVAT KUMAR SINHA SABYASACHI MISHRA /1
VS VS 0
STATE OF ODISHA I
349 WP(C)/0022758/2020 MAMATA SAHOO NIRANJAN LENKA /1
VS VS 0
STATE OF ODISHA I
350 WP(C)/0022759/2020 NIROD KUMAR DASH SABYASACHI MISHRA /1
VS VS 0
STATE OF ODISHA I
351 WP(C)/0022760/2020 M.D.KHALIL SABYASACHI MISHRA /1
VS VS 0

STATE OF ODISHA
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352 WP(C)/0022761/2020 PANNEY LAL AGRAWAL M/S. SIDHESWAR MOHANTY /1
VS VS 0
STATE OF ODISHA I
353 WP(C)/0022762/2020 TAPAN KUMAR SAHOO K.SWAIN /1
VS VS 0
STATE OF ODISHA I
354 WP(C)/0022763/2020 SANJUKTA MOHANTY NIRANJAN LENKA /1
VS VS 0
STATE OF ODISHA I
355 WP(C)/0022764/2020 RAMESH KEDIA KOUSIK ANANDA GURU /1
VS VS 0
STATE OF ODISHA I
356 WP(C)/0022765/2020 DR. AJAY KUMAR MISHRA KOUSIK ANANDA GURU /1
VS VS 0
STATE OF ODISHA I
357 WP(C)/0022766/2020 RAMESH CHANDRA MUKHI BIBHUTI BHUSAN MISHRA /1
VS VS 0
STATE OF ODISHA I
358 WP(C)/0022767/2020 KHANDELWAL (AKSHAY) PVC PIPES PVT. LTIM/S. ANAND CHANDRA SWAIN /1
VS VS 0
NATIONAL CRADIT GUARANTEE TRUSTEE COMPANY LYD Il
359 WP(C)/0022768/2020 SATYA RANJAN PATTANAIK SOMALEEN PATTANAIK /1
VS VS 0
VICE-CHANCELLOR, ORISSA UNIVERSITY OF AGRICULTURE AND TECHNOLOGY i
360 WP(C)/0022769/2020 RABINARAYAN SA SATYAJT SAMAL /1
Vs VS 0
STATE OF ODISHA I
361 WP(C)/0022770/2020 GANGADHAR SAHU SATYAJT SAMAL /1
VS VS 0
STATE OF ODISHA I
362 WP(C)/0022771/2020 FAKIR MOHAN NATHA S.C.DEV.DASH /1
VS VS 0
STATE OF ODISHA I
363 WP(C)/0022772/2020 PRADIPTA KUMAR SAMANTARAY S.C.DEV DASH /1
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VS VS 0
STATE OF ODISHA I
364 WP(C)/0022773/2020 SITARAM SAHU SATYAJT SAMAL /1
VS VS 0
STATE OF ODISHA I
365 WP(C)/0022774/2020 MAYADHAR MOHANT SC.D.DASH /1
VS VS 0
STATE OF ODISHA I
366 WP(C)/0022775/2020 ISWAR CHANDRA NAIK SC.D.DASH /1
VS VS 0
STATE OF ODISHA I
367 WP(C)/0022776/2020 RAJENDRA KUMAR MISHRA S.C.D.DASH /1
VS VS 0
STATE OF ODISHA I
368 WP(C)/0022777/2020 PARSURAM GAHIR S.C.D.DASH /1
VS VS 0
STATE OF ODISHA Il
369 WP(C)/0022778/2020 PRADIPTA KUMAR NAYAK SC.D.DASH /1
VS VS 0
STATE OF ODISHA I
370 WP(C)/0022779/2020 BIKASH KUMAR PATTANAIK K.K.SWAIN /1
Vs VS 0
STATE OF ODISHA I
371 WP(C)/0022780/2020 GIRIDHARI PANDA K.K.SWAIN /1
VS VS 0
STATE OF ODISHA I
372 WP(C)/0022781/2020 SUBHASH BOSE HOSPITAL SOUM RANJAN MOHANTY /1
VS VS 0
STATE OF ODISHA I
373 WP(C)/0022782/2020 KISHORE SETHI M/S. GOPINATH MISHRA /1
VS VS 0
STATE OF ODISHA I
374 WP(C)/0022783/2020 PRASANTA KUMAR HOTA SC.D.DASH /1
Vs VS 0
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STATE OF ODISHA Il
375 WP(C)/0022784/2020 BASANTA KUMAR KAR SC.D.DASH /1
VS VS 0
STATE OF ODISHA I
376 WP(C)/0022785/2020 KISHOR KUMAR BEHERA SATYAJT SAMAL /1
VS VS 0
STATE OF ODISHA I
377 WP(C)/0022786/2020 SIDDHARTHA SANKAR PATTNAIK PRABODHA CH.NAYAK /1
VS VS 0
STATE OF ODISHA I
378 WP(C)/0022787/2020 SUMAN ROY SATYA NARAYAN MOHAPATRA /1
VS VS 0
STATE OF ODISHA Il
379 WP(C)/0022788/2020 RADHAKANTA SETH SATYAJT SAMAL /1
VS VS 0
STATE OF ODISHA I
380 WP(C)/0022789/2020 DRAUPADI MAHALIK PRITAM KUMAR MOHANTY /1
Vs VS 0
STATE OF ODISHA I
381 WP(C)/0022790/2020 MANMATH KUMAR MOHANTY SATYAJT SAMAL /1
VS VS 0
STATE OF ODISHA I
382 WP(C)/0022791/2020 NALINIKANTA MOHAPATRA PRAFULLA KUMAR KHATEI /1
VS VS 0
STATE OF ODISHA I
383 WP(C)/0022792/2020 GHASI MALIK SATYAJT SAMAL /1
VS VS 0
STATE OF ODISHA I
384 WP(C)/0022793/2020 PURNA CHANDRA MAHARANA PURUSOTTAM CHULI /1
VS VS 0
STATE OF ODISHA I
385 WP(C)/0022794/2020 HIRUT HARIPAL SATYAJT SAMAL /1
VS VS 0

STATE OF ODISHA
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386 WP(C)/0022795/2020 SANDHYA RANI KAR PURUSOTTAM CHULI /1
VS VS 0
STATE OF ODISHA I
387 WP(C)/0022796/2020 UMAKANTA SUTAR M/S. SUVENDU SEKHAR MISHRA /1
VS VS 0
STATE OF ODISHA I
388 WP(C)/0022797/2020 LINGARAJMAHAKUR SATYAJT SAMAL /1
VS VS 0
STATE OF ODISHA I
389 WP(C)/0022798/2020 RANJT KUMAR SWAIN PURUSOTTAM CHULI /1
VS VS 0
STATE OF ODISHA I
390 WP(C)/0022799/2020 BANABASMEHER SATYAJT SAMAL /1
VS VS 0
STATE OF ODISHA I
391 WP(C)/0022800/2020 UPENDRA BHOI SATYAJT SAMAL /1
VS VS 0
STATE OF ORISSA I
392 WP(C)/0022801/2020 PRAMOD KUMAR DEEP SATYAJT SAMAL /1
VS VS 0
STATE OF ODISHA Il
393 WP(C)/0022802/2020 MAHIPAL BEHERA SATYAJT SAMAL /1
VS VS 0
STATE OF ODISHA I
394 WP(C)/0022803/2020 MINATI NAYAK PRADEEP KUMAR MAHAPATRA /1
Vs VS 0
STATE OF ODISHA I
395 WP(C)/0022804/2020 MADHAB SAHU SATYAJT SAMAL /1
VS VS 0
STATE OF ODISHA I
396 WP(C)/0022805/2020 SABITRI PRAVA SAHOO PRADEEP KUMAR MAHAPATRA /1
VS VS 0
STATE OF ODISHA I
397 WP(C)/0022806/2020 CHANDRABHANU BADHEI RANJT SAMAL /1
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VS
STATE OF ORISSA

VS

0
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398 WP(C)/0022807/2020 SAUMENDRA KUMAR PATTANAIK SK.BHANJADEO /1
VS VS 0
STATE OF ODISHA I
399 WP(C)/0022808/2020 JAYANTI DASH SATYAJT SAMAL /1
VS VS 0
STATE OF ODISHA I
400 WP(C)/0022809/2020 BALARAM BAGARTY SATYAJT SAMAL /1
VS VS 0
STATE OF ORISSA I
401 WP(C)/0022810/2020 SURAJKUMAR MALLIK M/S. PRADEEP KUMAR MOHAPATRA /1
VS VS 0
STATE OF ODISHA I
402 WP(C)/0022811/2020 SUBASH CHANDRA PANDA R.SAHOO /1
VS VS 0
STATE OF ODISHA Il
403 WP(C)/0022812/2020 GANGADHAR KUJUR SATYAJT SAMAL /1
VS VS 0
STATE OF ODISHA I
404 WP(C)/0022813/2020 RAJANI KUMARI SHARMA SATYAJT SAMAL /1
Vs VS 0
STATE OF ODISHA I
405 WP(C)/0022814/2020 AKSHAYA KUMAR NANDA SATYAJT SAMAL /1
VS VS 0
STATE OF ORISSA I
406 WP(C)/0022815/2020 PURNA CH.ROUT R.SAHOO /1
VS VS 0
STATE OF ODISHA I
407 WP(C)/0022816/2020 GURUDEV DILA SATYAJT SAMAL /1
VS VS 0
STATE OF ORISSA I
408 WP(C)/0022817/2020 PABITRA KUMAR NAYAK SATYAJT SAMAL /1
Vs VS 0
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STATE OF ODISHA I
409 WP(C)/0022818/2020 PITA ANTARIYAMI PATRO R.SAHOO /1
VS VS 0
STATE OF ODISHA I
410 WP(C)/0022819/2020 ASHOK KUMAR PADHAN STYAJT SAMAL /1
Vs VS 0
STATE OF ORISSA I
411 WP(C)/0022820/2020 VAJAMAN PATRA SATYAJT SAMAL /1
VS VS 0
STATE OF ODISHA I
412 WP(C)/0022821/2020 HARIHAR LENKA M/S. A.PATTNAIK /1
VS VS 0
STATE OF ODISHA I
413 WP(C)/0022822/2020 T.RAVI SAPAN KUMAR PAL /1
VS VS 0
NATIONAL COUNCIL FOR TEACHERS EDUCATION (NCTE) I
414 WP(C)/0022823/2020 SHYAMANANDA PADHAN SATYAJT SAMAL /1
Vs VS 0
STATE OF ORISSA I
415 WP(C)/0022824/2020 DAMBARUDHAR PADHAN SATYAJT SAMAL /1
VS VS 0
STATE OF ORISSA I
416 WP(C)/0022825/2020 AJT KUMAR SINGH ALOK KUMAR DAS /1
VS VS 0
STATE OF ODISHA I
217 WP(C)/0022826/2020 BUDHARAM BISHI SATYAJT SAMAL /1
Vs VS 0
STATE OF ORISSA I
418 WP(C)/0022827/2020 DEBRAJNAIK M/S. SUJAY SHANKER SING DEO /1
VS VS 0
STATE OF ODISHA I
419 WP(C)/0022828/2020 M/S.ROYAL SECURITY SERVICE BOLANGIR AMIT PRASAD BOSE /1

VS
STATE OF ODISHA

VS
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420 WP(C)/0022829/2020 SURYANARAYAN BAGAR SATYAJT SAMAL /1
VS VS 0
STATE OF ODISHA I
421 WP(C)/0022830/2020 PRADEEP KUMAR PRADHAN SATYAJT SAMAL /1
VS VS 0
STATE OF ODISHA I
422 WP(C)/0022831/2020 M/S. UITC INDIAN PVT. LTD. C.RDAS /1
VS VS 0
UNION OF INDIA I
423 WP(C)/0022832/2020 RAMAKANTA MAHANTA M/S. KAUSHIK SWAIN /1
VS VS 0
STATE OF ODISHA I
424 WP(C)/0022833/2020 M/S. UITC INDIA PVT. LTD. CRDAS /1
VS VS 0
UNION OF INDIA I
425 WP(C)/0022834/2020 MANJULATA SETHY M/S. KAUSHIK SWAIN /1
VS VS 0
STATE OF ODISHA I
426 WP(C)/0022835/2020 M/S. UITC INDIA PVT. LTD. C.RDAS /1
VS VS 0
UNION OF INDIA Il
427 WP(C)/0022836/2020 PRAMOD KUMAR SAHU SATYAJT SAMAL /1
VS VS 0
STATE OF ORISSA I
428 WP(C)/0022837/2020 JYOTI RANJAN SETHI M/S. KAUSHIK SWAIN /1
Vs VS 0
STATE OF ODISHA I
429 WP(C)/0022838/2020 SATRUGHAN PADHAN SATYAJT SAMAL /1
VS VS 0
STATE OF ODISHA I
430 WP(C)/0022839/2020 M/S. UITC INDIA PVT. LTD. CRDAS /1
VS VS 0
UNION OF INDIA I
431 WP(C)/0022840/2020 ASHIM KUMAR SARANGI SATYAJT SAMAL /1
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VS VS 0
STATE OF ODISHA I
432 WP(C)/0022841/2020 DEVENDRA KUMAR PANDA SATYAJT SAMAL /1
VS VS 0
STATE OF ORISSA I
433 WP(C)/0022842/2020 NAKUL CHANDRA PATRA M/S. KAUSHIK SWAIN /1
VS VS 0
STATE OF ODISHA I
434 WP(C)/0022843/2020 SANTOSH KUMAR MEHER SATYAJT SAMAL /1
VS VS 0
STATE OF ORISSA I
435 WP(C)/0022844/2020 SHIVANARAYAN RAHANA SATYAJT SAMAL /1
VS VS 0
STATE OF ORISSA I
436 WP(C)/0022845/2020 M/S. UITC INDIA PVT. LTD. C.RDAS /1
VS VS 0
UNION OF INDIA Il
437 WP(C)/0022846/2020 BHAGIRATHI NAIK M/S. KAUSHIK SWAIN /1
VS VS 0
STATE OF ODISHA I
438 WP(C)/0022847/2020 KHIROD CHANDRA BADHAI SATYAJT SAMAL /1
Vs VS 0
STATE OF ORISSA I
439 WP(C)/0022848/2020 RAMESH CHANDRA BARIK SATYAJT SAMAL /1
VS VS 0
STATE OF ORISSA I
440 WP(C)/0022849/2020 KUBER BISWAL SATYAJT SAMAL /1
VS VS 0
STATE OF ORISSA I
441 WP(C)/0022850/2020 LATIKA MOHANTA M/S. KAUSHIK SWAIN /1
VS VS 0
STATE OF ODISHA I
442 WP(C)/0022851/2020 BIBHUTI BHUSAN MOHANTY SATYAJT SAMAL /1
Vs VS 0
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STATE OF ORISSA I
443 WP(C)/0022852/2020 DEBENDRA KUMAR PADHAN SATYAJT SAMAL /1
VS VS 0
STATE OF ORISSA I
444 WP(C)/0022853/2020 BIDYADHAR MEHER SATYAJT SAMAL /1
Vs VS 0
STATE OF ORISSA I
445 WP(C)/0022854/2020 SANJEEV BISWAL SATYAJT SAMAL /1
VS VS 0
STATE OF ORISSA I
446 WP(C)/0022855/2020 SULOCHANA SAHOO M/S. KAUSHIK SWAIN /1
VS VS 0
STATE OF ODISHA I
447 WP(C)/0022856/2020 M/S. UITC INDIA PVT. LTD. CRDAS /1
VS VS 0
UNION OF INDIA I
448 WP(C)/0022857/2020 BHUTTO BEHERA SATYAJT SAMAL /1
Vs VS 0
STATE OF ORISSA I
449 WP(C)/0022858/2020 BHAGABAN ROUT SATYAJT SAMAL /1
VS VS 0
STATE OOF ORISSA I
450 WP(C)/0022859/2020 RASHMI RANJAN MISHRA M/S. KAUSHIK SWAIN /1
VS VS 0
STATE OF ODISHA I
451 WP(C)/0022860/2020 M/S. UITC INDIA PVT. LTD. CRDAS /1
Vs VS 0
UNION OF INDIA I
452 WP(C)/0022861/2020 JAMUNABATI MOHANTA KAUSHIK SWAIN /1
VS VS 0
STATE OF ODISHA I
453 WP(C)/0022862/2020 JANMEJAYA DEHURI KAUSHIK SWAIN /1

VS
STATE OF ODISHA

VS
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454 WP(C)/0022863/2020 M/S. UITC INDIA PVT. LTD. CRDAS /1
VS VS 0
UNION OF INDIA I
455 WP(C)/0022864/2020 SRIKANTA NAIK KAUSHIK SWAIN /1
VS VS 0
STATE OF ODISHA I
456 WP(C)/0022865/2020 RAMESH CHANDRA MAHANTA KAUSHIK SWAIN /1
VS VS 0
STATE OF ODISHA I
457 WP(C)/0022866/2020 MANATEE PATTANAYAK KAUSHIK SWAIN /1
VS VS 0
STATE OF ODISHA I
458 WP(C)/0022867/2020 BINAPANI MAHANTA KAUSHIK SWAIN /1
VS VS 0
STATE OF ODISHA I
459 WP(C)/0022868/2020 M/S. UITC INDIA PVT. LTD. C.RDAS /1
VS VS 0
UNION OF INDIA I
460 WP(C)/0022869/2020 BHABAGRAHY MAHAPATRO K.K.SWAIN /1
VS VS 0
STATE OF ODISHA Il
461 WP(C)/0022870/2020 M/S. UITC INDIA PVT. LTD. CRDAS /1
VS VS 0
UNION OF INDIA I
462 WP(C)/0022871/2020 MAHENDRA KUMAR SAHU KAUSHIK SWAIN /1
Vs VS 0
STATE OF ODISHA I
463 WP(C)/0022872/2020 JAYABRATA TANTI KAUSHIK SWAIN /1
VS VS 0
STATE OF ODISHA I
464 WP(C)/0022873/2020 BHARATENDU MOHANTA KAUSHIK SWAIN /1
VS VS 0
STATE OF ODISHA I
465 WP(C)/0022874/2020 NAROTTAM MAHANTA M/S. KAUSHIK SWAIN /1
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VS VS 0
STATE OF ODISHA I
466 WP(C)/0022875/2020 NIRANJAN ROUT K.K.SWAIN /1
VS VS 0
STATE OF ODISHA I
467 WP(C)/0022876/2020 PADMINI PADHI KAUSHIK SWAIN /1
VS VS 0
STATE OF ODISHA I
468 WP(C)/0022877/2020 DAMBRUDHAR MAHANTA KAUSHIK SWAIN /1
Vs VS 0
STATE OF ODISHA I
469 WP(C)/0022878/2020 PANKAJINI GIRI KAUSHIK SWAIN /1
VS VS 0
STATE OF ODISHA I
470 WP(C)/0022879/2020 BHARAT CHANDRA MAHANTA KAUSHIK SWAIN /1
VS VS 0
STATE OF ODISHA I
471 WP(C)/0022880/2020 RAMA KRUSHNA MAHANTA M/S. KAUSHIK SWAIN /1
VS Vs 0
STATE OF ODISHA I
472 WP(C)/0022881/2020 GOBARDHAN NAIK M/S. KAUSHIK SWAIN /1
Vs VS 0
STATE OF ODISHA I
473 WP(C)/0022882/2020 NALINI PRAVA BEHERA M/S. KAUSHIK SWAIN /1
VS VS 0
STATE OF ODISHA I
474 WP(C)/0022883/2020 RASMIBALA MOHANTY M/S. KAUSHIK SWAIN /1
VS VS 0
STATE OF ODISHA I
475 WPCRL/0000092/2020 SK. AYUB MAHAMMAD PRAMODA KUMAR MISHRA KOREI /205 /2020
Vs VS 0
STATE OF ODISHA I
476 ABLAPL/0010718/2020  KRUSHNA BEHERA SOUBHAGYA KUMAR DASH PURUSHOTTAMPUR /212 /2020

VS

VS
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STATE OF ODISHA I
477 ABLAPL/0010719/2020  PUNYATOYA CHAKRA S.P.DASH KEONJHAR SADAR /269 /2020
VS VS 0
STATE OF ODISHA I
478 ABLAPL/0010720/2020  PABITRA PARIDA RANJAN KUMAR PRADHAN (A) JODAPADAR /103 /2020
Vs VS 0
STATE OF ODISHA I
479 ABLAPL/0010721/2020  PARAMANANDA SWAIN @ KABI SWAIN  JAYADEBA BEHERA NAYAGARH SADAR /113 /2020
VS VS 0
STATE OF ODISHA I
480 ABLAPL/0010722/2020  SANTOSH KUMAR SUNDARA JAYADEBA BEHERA RANPUR /183 /2020
VS VS 0
STATE OF ODISHA I
481 ABLAPL/0010723/2020  SANJAY KUMAR PARIDA JAYADEBA BEHERA RANPUR /246 /2020
VS VS 0
STATE OF ODISHA I
482 ABLAPL/0010724/2020  MANORANJAN JENA RADHIKA RANJAN BHATTACHARYA NIKIRAI /37 /2020
Vs VS 0
STATE OF ODISHA I
483 ABLAPL/0010725/2020  PRAVAT KUMAR BEHERA RAJESH KUMAR PATTANAIK 110
VS VS 0
STATE OF ODISHA I
484 ABLAPL/0010726/2020  SEKH JAMAL BISWARANJAN DALAI BIRMITRAPUR /122 /2020
VS VS 0
STATE OF ODISHA I
485 ABLAPL/0010727/2020  GANESH PRASAD @ GANESH BARIK AMIT PRASAD BOSE BHOGRAI /183 /2020
Vs VS 0
STATE OF ODISHA I
486 ABLAPL/0010728/2020  AMIYA RANJAN BEHURA @ SAMAR SAMARENDRA MOHANTY NAUGAON /117 /2020
VS VS 0
STATE OF ODISHA I
487 ABLAPL/0010729/2020  BHASKAR MAHALIK SATYAJT MOHAPATRA-2 BHADRAK RURAL /510 /2020

VS
STATE OF ODISHA

VS
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488 ABLAPL/0010730/2020  BHULUKU @ MADAN MOHAN JAGADALA  SHIBANI SHANKAR PRADHAN SUBALAYA /54 /2020
VS VS 0
STATE OF ODISHA I
489 ABLAPL/0010731/2020  JAGANNATH NAIK SHIBANI SHANKAR PRADHAN HARABHANGA /110 /2020
VS VS 0
STATE OF ODISHA I
490 ABLAPL/0010732/2020  BIKASH SAHU @ BIKASH KUMAR SAHOO ~ PITAMBAR JENA PATNA /128 /2020
VS VS 0
STATE OF ODISHA I
491 ABLAPL/0010733/2020  JTENDRA KUMAR ROUT @ JTANROUT  SURYAKANTA DWIBEDI RAGHUNATHPUR /107 /2020
VS VS 0
STATE OF ODISHA I
492 ABLAPL/0010734/2020  NAGESWAR KHOSLA AMAKANTA PANDA LAXMIPUR /71 /2019
VS VS 0
STATE OF ODISHA I
493 ABLAPL/0010735/2020  SIBARAM DALAI JYOTIRMAY SAHOO BUGUDA /250 /2020
VS VS 0
STATE OF ODISHA I
494 ABLAPL/0010736/2020  PRADEEP BEHERA PARTHA SARATHI DAS RAMBHA (KHALLIKOTE) /217 /2020
VS VS 0
STATE OF ODISHA Il
495 ABLAPL/0010737/2020  CHANDAN KUMAR SAHOO @ SRIKANTA SAHE@EMANTA KUMAR TRIPATHY KHUNTUNI /118 /2020
VS VS 0
STATE OF ODISHA I
496 ABLAPL/0010738/2020 ~ SANGRAM SINGH CHEERA RANJAN SATAPATHY RAGHUNATHPUR /137 /2020
Vs VS 0
STATE OF ODISHA I
497 ABLAPL/0010739/2020  KALIPRASANNA SAANTARA SATYAJT MUKHERJEE KANPUR /95 /2020
VS VS 0
STATE OF ODISHA I
498 ABLAPL/0010740/2020  SURYA BEHERA P.K.BEHERA /10
VS VS 0
STATE OF ODISHA I
499 ABLAPL/0010741/2020  BISWAJT NAYAK @ MILA RAJV KUMAR MAHANTA RAGHUNATHPUR /106 /2020
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VS VS 0
STATE OF ODISHA I

500 ABLAPL/0010742/2020  ANJANA GHADEI RACHARY GOP /232 /2020
VS VS 0
STATE OF ODISHA I

501 ABLAPL/0010743/2020  JTENDRA KUMAR BEHERA AMLAN SHAKTI PAUL BANAPUR P.S. /265 /2020
VS VS 0
STATE OF ODISHA I

502 ABLAPL/0010744/2020  MANORANJAN DAS AMULYA RATNA PANDA NARAYANPATNA /27 /2020
VS VS 0
STATE OF ODISHA I

503 ABLAPL/0010745/2020  KARTIKA NAIK BISWAJT MOHANTY-5 BHANJANAGAR /357 /2020
VS VS 0
STATE OF ODISHA I

504 ABLAPL/0010746/2020 ~ DEEPAK KUMAR SETHI MADHU SUDAN CHHOTARAY KISSANNAGAR PS /136 /2020
VS VS 0
STATE OF ODISHA Il

505 ABLAPL/0010747/2020 ~ RAMESH PALAI L.N.RAYATSINGH JODAPADAR /100 /2020
VS VS 0
STATE OF ODISHA I

506 ABLAPL/0010748/2020  NARAN @ NARAYAN NAYAK L.N.RAYATSINGH CHANDANPUR /158 /2020
Vs VS 0
STATE OF ODISHA I

507 ABLAPL/0010749/2020  RAUL BALIARSINGH L.N.RAYATSINGH KANAS /143 /2020
VS VS 0
STATE OF ODISHA I

508 ABLAPL/0010750/2020  JEETENDU SEKHAR SETHI ANSUMAN BHUYAN PATNA /107 /2020
VS VS 0
STATE OF ODISHA I

509 ABLAPL/0010751/2020  UTTAM KUMAR KHATUA ANSUMAN BHUYAN PATNA /107 /2020
VS VS 0
STATE OF ODISHA I

510 ABLAPL/0010752/2020  MUNNA SUNA BISWARANJAN MAHARATHA BRAJARAJINAGAR /270 /2020
Vs VS 0
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STATE OF ODISHA Il

511 ABLAPL/0010753/2020  LILENDRA JENA @NALANDRI JENA B.P.CHHUALSINGH DELANGA /102 /2017
VS VS 0
STATE OF ODISHA I

512 ABLAPL/0010754/2020  BUBUN PRADHAN JUGALA KISHORE PANDA KANAS /138 /2019
VS VS 0
STATE OF ODISHA I

513 ABLAPL/0010755/2020  SANKAR SAHOO RABINDRA NATH PANDA PURIGHAT /185 /2020
VS VS 0
STATE OF ORISSA I

514 ABLAPL/0010756/2020  JAPA @ JAPAMAN BHOI PARTHA SARATHI NAYAK BANTALA /91 /2020
VS VS 0
STATE OF ODISHA Il

515 ABLAPL/0010757/2020  SRIMANTA DAS MANAS CHAND MARINE PSAT JAMBO /104 /2020
VS VS 0
STATE OF ORISSA I

516 ABLAPL/0010758/2020 ~ RAJKISHOR SAHU PARTHA SARATHI NAYAK ANGUL TOWN /963 /2020
Vs VS 0
STATE OF ODISHA I

517 ABLAPL/0010759/2020  PANKAJKUMAR BHAGAT PABITRA KUMAR NAYAK PLANTSITE /278 /2020
VS VS 0
STATE OF ODISHA I

518 ABLAPL/0010760/2020  SUBASA JENA @ SUBASH JENA DINESH KUMAR MOHANTY KANAS /142 /2020
VS VS 0
STATE OF ODISHA I

519 ABLAPL/0010761/2020  PABITRA NAYAK RAMESH CHANDRA BARIK CHOUDWAR /351 /2020
VS VS 0
STATE OF ODISHA I

520 ABLAPL/0010762/2020  DILLIPKUMAR JENA ABHISHEK DASH BADSAHI /113 /2020
VS VS 0
STATE OF ODISHA I

521 ABLAPL/0010763/2020  MANOJBEHERA @ MANOJJENA A. PATTANAIK KANAS /146 /2020
VS VS 0

STATE OF ODISHA
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522 ABLAPL/0010764/2020  MANGALU PATRO SEKH ZAKIR HUSSAIN KHURDA P.S. /292 /2020
VS VS 0
STATE OF ODISHA I
523 ABLAPL/0010765/2020  RINKU JENA @ SATYAPRIYA JENA ANIRUDHA DAS PARJANG /221 /2020
VS VS 0
STATE OF ORISSA I
524 ABLAPL/0010766/2020  AMI NAIK AK.SAHOO KUMBHARAPARA /233 /2020
VS VS 0
STATE OF ODISHA I
525 ABLAPL/0010767/2020  SURENDRANATH JENA @ SURENDRA JENA SURYAKANTA DWIBEDI JALESWAR /291 /2020
VS VS 0
STATE OF ODISHA I
526 ABLAPL/0010768/2020  MINATI PRADHAN V.NARASINGH LALBAG /215 /2020
VS VS 0
STATE OF ODISHA I
527 ABLAPL/0010769/2020  CHINMAY KUMAR MISHRA NIRANJAN LENKA BAISINGA /244 /2019
VS VS 0
STATE OF ODISHA I
528 ABLAPL/0010770/2020  AKSHAYA MALIK JATESWAR NAYAK KENDRAPARA /193 /2020
VS VS 0
STATE OF ODISHA Il
529 ABLAPL/0010771/2020  RAJU KISHORE SAHOO NIRANJAN LENKA /10
VS VS 0
STATE I
530 ABLAPL/0010772/2020 ~ GAURANGA CHARAN SAHU SURYAKANTA PRADHAN TIKIRI /101 /2020
Vs VS 0
STATE OF ODISHA I
531 ABLAPL/0010773/2020  PRAKASH BEHERA MANORANJAN PADHY RAMBHA (KHALLIKOTE) /279 /2020
VS VS 0
STATE OF ODISHA I
532 ABLAPL/0010774/2020 ~ GAURANGA CHARAN SAHU SURYAKANTA PRADHAN TIKIRI /106 /2020
VS VS 0
STATE OF ODISHA I
533 ABLAPL/0010775/2020  AJAYA @ AJAYA KUMAR NATH PRAMODA KUMAR MISHRA RAJKANIKA /204 /2020

Page 47/52



ORISSA HIGH COURT

FILING REPORT ASON :07/09/2020

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT
VS VS 0
STATE OF ODISHA I
534 ABLAPL/0010776/2020  JYOTI CHANDRA MOHANTY @ JTU MANORANJAN PADHY JEYPORE TOWN /202 /2020
VS VS 0
STATE OF ORISSA I
535 ABLAPL/0010777/2020 ~ PRAKASH BHOI @ KALIA BHOI RAMAKANTA PRADHAN SATYABADI /139 /2020
VS VS 0
STATE OF ORISSA I
536 ABLAPL/0010778/2020  T.AKSHARA SMOHAPATRA KORAPUT SADAR /81 /2019
VS VS 0
STATE OF ODISHA I
537 ABLAPL/0010779/2020  TRINATH NIRIKI RAGHUNATH BISWAL JEYPORE SADAR /147 /2020
VS VS 0
STATE OF ORISSA I
538 ABLAPL/0010780/2020  PREMALATA GARNAIK PANKAJKUMAR SAHOO BANARAPAL /191 /2020
VS VS 0
STATE OF ODISHA Il
539 ABLAPL/0010781/2020  D.DAMBURU DEBASIS SARANGI JARADA /176 /2020
VS VS 0
STATE OF ODISHA I
540 ABLAPL/0010782/2020  VIMO @ SIBA CHARAN BINDHANI RAGHUNATH BISWAL RAGHUNATHPALI /163 /2020
Vs VS 0
STATE OF ORISSA I
541 ABLAPL/0010783/2020  D.RAMEYYA DEBASIS SARANGI JARADA /177 /2020
VS VS 0
STATE OF ODISHA I
542 ABLAPL/0010784/2020  LAXMIDHAR MAHANTA RAMAKANTA PRADHAN BAISINGA /183 /2020
VS VS 0
STATE OF ORISSA I
543 ABLAPL/0010785/2020 ~ DEEPAK TAREI RAMA CHANDRA RAY JENAPUR /271 /2020
VS VS 0
STATE OF ODISHA I
544 ABLAPL/0010786/2020  SUSAMA PRADHAN SK.MOHANTY KABISURYANAGAR (KODALA) /320 /2019
Vs VS 0
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SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT
STATE OF ODISHA Il
545 ABLAPL/0010787/2020  LAXMIDHAR SWAIN GOPINATH MISHRA SEA BEACH /96 /2020
VS VS 0
STATE OF ODISHA I
546 ABLAPL/0010788/2020  BALU @ BALAKRUSHNA SAHOO Sibananda Patra MARINE PENTHAKATA /45 /2020
VS VS 0
STATE OF ODISHA I
547 ABLAPL/0010789/2020  BHOLANATH TAREI RAMA CHANDRA RAY JENAPUR /271 /2020
VS VS 0
STATE OF ODISHA I
548 ABLAPL/0010790/2020  SUSAMA PRADHAN SK.MOHANTY KABISURYANAGAR (KODALA) /316 /2019
VS VS 0
STATE OF ODISHA Il
549 ABLAPL/0010791/2020  ASHOK GOUDA SK.MOHANTY BUGUDA /243 /2020
VS VS 0
STATE OF ODISHA I
550 ABLAPL/0010792/2020  A.TANUJA JP.TRIVEDI JATNI P.S. /313/2020
Vs VS 0
STATE OF ODISHA I
551 ABLAPL/0010793/2020  BALAKRUSHNA @ BALA KRISHNA PANDA  SK.MOHANTY ASKA /466 /2019
VS VS 0
STATE OF ODISHA I
552 ABLAPL/0010794/2020  TOFAN BEHERA SIDHARTH PRASAD DAS PURUSHOTTAMPUR /231 /2020
VS VS 0
STATE OF ODISHA I
553 ABLAPL/0010795/2020  JOEL PRADHAN @ JUEL PRADHAN @ KALIA M.R.DHAL PIPLI /230 /2020
VS VS 0
STATE OF ODISHA I
554 ABLAPL/0010796/2020  GYANARANJAN PANDA Sibananda Patra KONARK /103 /2020
VS VS 0
STATE OF ODISHA I
555 ABLAPL/0010797/2020  SAPAN NAYAK DIBYAJYOTI SAHOO TIHIDI /327 /2020
VS VS 0

STATE OF ODISHA
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556 ABLAPL/0010798/2020  KALIA @ KALANDI BEHERA JBANANANDA MOHANTY KALIAPANI /73 /2020
VS VS 0
STATE OF ODISHA I
557 ABLAPL/0010799/2020  PARAGA KUMAR SAHOO @ PUSKAR SAHOO @KMANARAJ RANPUR /249 /2020
VS VS 0
STATE OF ODISHA I
558 ABLAPL/0010800/2020  KAMINI NAYAK S.P.DASH KARANJIA /138 /2020
VS VS 0
STATE OF ODISHA I
559 ABLAPL/0010801/2020  LULU PATTANAYAK Sibananda Patra TALABANIA /97 /2020
VS VS 0
STATE OF ODISHA I
560 ABLAPL/0010802/2020 ~ SARAT CHANDRA SAMAL TAPAN KUMAR SWAIN NIALI /208 /2020
VS VS 0
STATE OF ODISHA I
561 ABLAPL/0010803/2020  RINKU NAIK @ SUDHIR KUMAR NAIK KOUSIK ANANDA GURO ANGUL TOWN /1014 /2020
VS VS 0
STATE OF ODISHA I
562 ABLAPL/0010804/2020  BADAL @ OMM PRAKASH SWAIN B.K.NAYAK PIPLI /273 /2019
VS VS 0
STATE OF ODISHA Il
563 ABLAPL/0010805/2020  SURENDRA KUMAR SUNANI B.SRAYAGURU DHARAMGARH /96 /2019
VS VS 0
STATE OF ODISHA I
564 ABLAPL/0010806/2020  LIKAN KUMAR PRADHAN AKSHAYA KUMAR SAHOO BALIAPANDA /94 /2020
Vs VS 0
STATE OF ODISHA I
565 ABLAPL/0010807/2020  JAYAKRUSHNA NATH BISHNU PRASAD PRADHAN JODAPADAR /56 /2020
VS VS 0
STATE OF ODISHA I
566 ABLAPL/0010808/2020  BASUDEV PRADHAN SURYA NARAYAN MISHRA BALANGA /70 /2016
VS VS 0
STATE OF ODISHA I
567 ABLAPL/0010809/2020  ROHNAK SWAIN GOPAL KRISHNA NAYAK ANGUL TOWN /974 /2020
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VS VS 0
STATE OF ODISHA I

568 ABLAPL/0010810/2020  KEDAR GURU BIJAYA KUMAR RAGADA PURI TOWN /17 /2020
VS VS 0
STATE OF ODISHA I

569 ABLAPL/0010811/2020  AJAY KUMAR ROUT@HAGURU BIJAYA KUMAR RAGADA PATKURA /205 /2020
VS VS 0
STATE OF ODISHA I

570 ABLAPL/0010812/2020  RAGHU @ RAGHUNATH JENA P.K.MAHARAJ KHANDAPARA /195 /2020
Vs VS 0
STATE OF ODISHA I

571 ABLAPL/0010813/2020  PRADEEP NAIK B.K.SAHOO ODAGAON /155 /2020
VS VS 0
STATE OF ODISHA I

572 ABLAPL/0010814/2020  ASHOK KUMAR JENA @ ASHOK JENA P.RMISHRA AGARAPADA /80 /2019
VS VS 0
STATE OF ODISHA I

573 ABLAPL/0010815/2020  KASHINATH BEHERA SATYABRATA MOHANTY CHANDANPUR /60 /2019
VS Vs 0
STATE OF ODISHA I

574 ABLAPL/0010816/2020  SUSAMA PRADHAN SK.MOHANTY KABISURYANAGAR (KODALA) /315 /2019
Vs VS 0
STATE OF ODISHA I

575 ABLAPL/0010817/2020  BENUDHAR NAYAK AMIT KUMAR NATH PURUNAKOTE /33 /2020
VS VS 0
STATE OF ODISHA I

576 ABLAPL/0010818/2020  B.SANTOSH KUMAR JEETENDRA SAHU GUNUPUR /123 /2020
VS VS 0
STATE OF ODISHA I

577 ABLAPL/0010819/2020  AMARENDRA MOHAPATRA UDIT RANJAN JENA /10
Vs VS 0
STATE OF ODISHA I

578 WPC(OAC)/0002050/2018  ANATH BANDHU ACHARY A M/S.RAMAKANTA SAHOO /1

VS

VS
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579

580

581

WPC(OAC)/0002913/2018

WPC(OAC)/0002918/2018

WPC(OAC)/0004161/2014

STATE OF ODISHA
ACHYUTA KUMAR JENA
VS

STATE OF ODISHA

VS

SHIV SUNDAR JENA

VS
STATE OF ODISHA

M/S. B.STRIPATHY (1)
VS

VS

M/S.KARUNAKAR GAYA
VS
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ORISSA HIGH COURT

MI1SC CASESFILED on :07/09/2020

SL. IANO NAME OF PETNR /APPEL COUNSEL FOR PETNR./APPEL

NO. MAIN CASE NO NAME OF O.P./APPEL COUNSEL FOR O.P. PETNR/APPEL

1 1/2020 LAXMIDHAR SWAIN-MP M/S. D.NAYAK
CRA/63/2001

2 17/2020 BIPRA RANJAN BEURA-MP M/S.SURYA NARAYAN PATNAIK
WPC(OA)/1109/2019

3 51/2020 UNION OF INDIA-MP ANINDYA KUMAR MISHRA
LAA/20/2020

4 52/2020 UNION OF INDIA-MP ANINDYA KUMAR MISHRA
LAA/20/2020

5 55/2020 ETUA MUNDARI @ BADKA-MP MR.NACHIKETA MOHAPATRA
JCRLA/4/2020

6 56/2020 ETUA MUNDARI @ BADKA-MP MR.NACHIKETA MOHAPATRA
JCRLA/4/2020

7 64/2020 GANGADHAR PRADHAN-MP
SA/114/1990

8 80/2020 PURUSOTTAM SAHU-MP KALYAN KUMAR MOHAPATRA
RFA/39/2010

9 89/2020 SUKANTA LENKA-MP SAROJKUMAR PADHY
MATA/82/2020

10 104/2020 M/SLAXMI INDUSTRIES-MP G.N.MISHRA
CMAPL/232/2020

11 151/2020 TIKI @ UMA BHOI-MP A.PATTANAIK
CRLMP/1008/2020

12 152/2020 NEERAJ SHARMA-MP M/S.SASWAT KUMAR ACHARYA
CRLMP/1074/2018

13 363/2020 HARIA BHOI-MP RAJKISHORE SWAIN
RSA/183/2020

14 433/2020 AJAYA KUMAR KHATUA-MP BISWARANJAN DAS
CRLREV/141/2020

15 480/2020 SASMITA NAYAK-MP H.N.MOHAPATRA
CMP/492/2020

16 481/2020 JYOTI PRAKASH DASH-MP AJODHYA RANJAN DASH
CMP/455/2020

17 482/2020 LINGARAJA RATH-MP SANATAN DAS
CMP/342/2020

18 483/2020 AMARNATH SAHU-MP SUMITRA MOHANTY
CMP/493/2020

19 48412020 GOURI PRASAD DASH-MP K.C.RAJGURU MOHAPATRA
CMP/494/2020

20 595/2020 SUKANTI BEHERA-MP RAMESH CHANDRA BEEHRA
FAO/654/2020

21 835/2020 HRUDANANDA PRADHAN-MP RAJESH KUMAR MAHAPATRA
BLAPL/5306/2020

22 838/2020 ABHIMANYU @ ABHI SAHU @ ABHIMANYU SAHU-MP  PRASANTA KUMAR SAHOO
BLAPL/3411/2020

23 839/2020 DHOBA @ BISESWAR SINGH @ BISWESWAR SINGH-MP GAGAN BIHARI SINGH
BLAPL/5323/2020

24 840/2020 PRASAN KUMAR PATRA-MP M/SASHWINI KUMAR DAS
BLAPL/8813/2019

25 841/2020 CHANDRAVAN SINGH-MP BASUDEV MISHRA
BLAPL/1068/2020

26 857/2020 M/S. KESHARI ESTATE PVT. LTD.-MP SANTANU KUMAR SARANGI
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27

28

29

30

31

32

33

35

36

37

38

39

41

42

45

47

49

50

51

52

53

55

56

57

CRLMC/1334/2020
858/2020
CRLMC/1334/2020
859/2020
CRLMC/1334/2020
860/2020
CRLMC/1337/2020
861/2020
CRLMC/1337/2020
862/2020
CRLMC/1321/2020
902/2020
CRLA/324/2014
903/2020
CRLA/593/2015
904/2020
CRLA/67/2011
905/2020
CRLA/81/2018
906/2020
CRLA/545/2019
1040/2020
MACA/623/2020
1041/2020
MACA/566/2020
1042/2020
MACA/625/2020
1043/2020
MACA/625/2020
1044/2020
MACA/626/2020
1045/2020
MACA/627/2020
1046/2020
MACA/629/2020
1047/2020
MACA/630/2020
1048/2020
MACA/631/2020
1049/2020
MACA/632/2020
1050/2020
MACA/633/2020
1124/2020
WA/453/2019
1125/2020
WA/454/2019
1126/2020
WA/451/2019
1127/2020
WA/459/2019
1128/2020
WA/460/2019
1129/2020
WA/455/2019
1130/2020
WA/529/2020
1131/2020
WA/529/2020
1132/2020
WA/529/2020
1133/2020
WA/529/2020

M/S. KESHARI ESTATE PVT. LTD.-MP

M/S. KESHARI ESTATE PVT. LTD.-MP

MD. IMMRAM-MP

MD. IMMRAM-MP

SURESH CHANDRA PADHI-MP

JAGABANDHU SAHOO@BUL-MP

SANJAY @BHABANI SANKAR NAYAK-MP

CHAGALA@AKSHYA KUMAR-MP

TUTU@SAROJ JENA-MP

SIBARAM NAYAK @ LULU-MP

KRUSHNA CHANDRA SENAPATI-MP

JYOTIRMAYA PRASAD JENA-MP

SADYASMITA MOHAPATRA-MP

SADYASMITA MOHAPATRA-MP

SANTANU KUMAR SARANGI

SANTANU KUMAR SARANGI

JUGAL KISHORE PANDA

JUGAL KISHORE PANDA

HIMANSHU BHUSAN DASH

M/S.D.P.DHAL

M/S.A.PATTANAIK

M/S.GOPAL KRUSHNA MOHANTY

SAROJRANJAN SUBUDHI

DEVASHIS PANDA

SUSANTA KUMAR MOHANTY

B.K.SAHOO

PRADEEP KUMAR MISHRA

PRADEEP KUMAR MISHRA

PRASANNA KUMAR MOHAPATRA@ PRASHNA@ BAPI-MPPRADEEP KU.MISHRA

RITARANI SAHOO-MP

PRADEEP KUMAR MISHRA

MANAGER,(LEGAL), NEW INDIA ASSURANCE CO.LTD.-MRAHITOSH SINBA

THE DIVISIONAL MANAGER, NATIONAL INSURANCE COVNARABINGH

THE DIVISIONAL MANAGER, NATIONAL INSURANCE COVNARABINGH

THE AUTHORISED SIGNATORY,,M/S NATIONAL INSURANSSENCAMNTIX WMAR SARANGI

ORIENTAL INSURANCE CO.LTD.-MP
BANK OF BARODA-MP
BANK OF BARODA-MP
BANK OF BARODA-MP
BANK OF BARODA-MP
BANK OF BARODA-MP
BANK OF BARODA-MP
STATE OF ODISHA-MP
STATE OF ODISHA-MP
STATE OF ODISHA-MP

STATE OF ODISHA-MP
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SUBRAT SATPATHY
M/S.PRAFULLA KU.RATH
M/S.PRAFULLA KUMAR RATH
M/S.PRAFULLA KU.RATH
M/S.PRAFULLA KUMAR RATH

M/S. PRAFULLA KU.RATH
M/S.PRAFULLA KU.RATH
SR.STANDING COUNSEL (SAND ME)
SR.STANDING COUNSEL(SAND ME)
SR.STANDING COUNSEL (SAND ME)

SR.STANDING COUNSEL (SAND ME)



58

59

60

61

62

63

65

66

67

68

69

70

71

72

73

74

75

76

7

78

79

80

81

82

83

85

86

87

88

89

1134/2020
WA/530/2020
1135/2020
WA/530/2020
1136/2020
WA/530/2020
1137/2020
WA/530/2020
1138/2020
WA/531/2020
1139/2020
WA/531/2020
1140/2020
WA/531/2020
10224/2020
WP(C)/20657/2020
10225/2020
WP(C)/19467/2020
10227/2020
WP(C)/14210/2020
10228/2020
WP(C)/22616/2020
10229/2020
WP(C)/22616/2020
10230/2020
WP(C)/22626/2020
10231/2020
WP(C)/22636/2020
10232/2020
WP(C)/22639/2020
10233/2020
WP(C)/9240/2020
10234/2020
WP(C)/22639/2020
10235/2020
WP(C)/22640/2020
10236/2020
WP(C)/22642/2020
10237/2020
WP(C)/22643/2020
10238/2020
WP(C)/6156/2017
10239/2020
WP(C)/22646/2020
10240/2020
WP(C)/22647/2020
10241/2020
WP(C)/22649/2020
10242/2020
WP(C)/22650/2020
10244/2020
WP(C)/22652/2020
10245/2020
WP(C)/22653/2020
10246/2020
WP(C)/22655/2020
10247/2020
WP(C)/22654/2020
10248/2020
WP(C)/22656/2020
10250/2020
WP(C)/22657/2020
10251/2020

STATE OF ODISHA-MP

STATE OF ODISHA-MP

STATE OF ODISHA-MP

STATE OF ODISHA-MP

STATE OF ODISHA-MP

STATE OF ODISHA-MP

STATE OF ODISHA-MP

PADMALAYA SAHU-MP

SR. STANDING COUNSEL (SAND ME)
SR. STANDING COUNSEL (SAND ME)
SR. STANDING COUNSEL (SAND ME)
SR. STANDING COUNSEL (SAND ME)
SR.STANDING COUNSEL (SAND ME)
SR.STANDING COUNSEL (SAND ME)
SR.STANDING COUNSEL (SAND ME)

JAYDEEP PAL

M/S KANHAR KITCHEN EQUIPMENTS AND SERVICES-MPAMIT PRASAD BOSE

STATE GOVERNMENT OF ODISHA-MP
RABINDRA PRUSTY-MP
RABINDRA PRUSTY-MP

ASHOK KUMAR SAMANTARAY-MP
KABITA NAYAK-MP

STATE OF ODISHA-MP
SURENDRANATH LENKA-MP
STATE OF ODISHA-MP

ROJALIN SWAIN-MP

PRASANTA KUMAR NANDA-MP
MANJULATA SAHOO-MP

SUN PHARMACEUTICAL INDUSTRIESLTD.-MP
MAMATA RANI BISWAS-MP
RAMANATH PANDA-MP

KANAN BEPARI-MP
DR.JYOTIRANJAN SAMAL-MP
SANDHYARANI NAYAK-MP
RANJAN KUMAR BEURA-MP
NAYANI ROUT-MP

SANTANU KUMAR MALLIK-MP
LOKANATH NANDI-MP
RINAPAMA MALLICK-MP

AMRITA SAHU-MP
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K.P.MISHRA

DURGESH NARAYAN RATH

DURGESH NARAYAN RATH

SANGRAM RATH

SAROJKUMAR PADHY

SURENDRA NARAYAN PARIDA

SANGRAM JENA

SURENDRA NARAYAN PARIDA

SAROJKUMAR PADHY

SIDHRATHA MISHRA

SAROJKUMAR PADHY

M/S. SAMARENDRA KUMAR MOHANTY

SAROJKUMAR PADHY

H.N.MOHAPATRA

SAROJKUMAR PADHY

SAMEER KUMAR DAS

SAROJKUMAR PADHY

DAYANANDA MOHAPATRA

SAROJKUMAR PADHY

ANUPAM DASH

B.PASAYAT

SAROJKUMAR PADHY

SATYA NARAYAN MISHRA
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91

92

93

95

96

97
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99

100

101
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103
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105

106

107

108

109

110

111

112

113

114

115

116

117

118

119

120

WP(C)/22658/2020
10253/2020
WP(C)/22660/2020
10254/2020
WP(C)/5214/2019
10255/2020
WP(C)/22663/2020
10256/2020
WP(C)/22662/2020
10257/2020
WP(C)/21821/2020
10258/2020
WP(C)/22666/2020
10259/2020
WP(C)/22667/2020
10260/2020
WP(C)/22668/2020
10261/2020
WP(C)/22669/2020
10262/2020
WP(C)/25721/2013
10263/2020
WP(C)/20291/2013
10264/2020
WP(C)/22679/2020
10265/2020
WP(C)/22680/2020
10266/2020
WP(C)/22681/2020
10267/2020
WP(C)/22683/2020
10268/2020
WP(C)/22684/2020
10269/2020
WP(C)/22685/2020
10270/2020
WP(C)/22686/2020
10271/2020
WP(C)/22687/2020
1027212020
WP(C)/22688/2020
10273/2020
WP(C)/22689/2020
10274/2020
WP(C)/22690/2020
10275/2020
WP(C)/22692/2020
10276/2020
WP(C)/22693/2020
10277/2020
WP(C)/22694/2020
10278/2020
WP(C)/11514/2020
10279/2020
WP(C)/14385/2019
10280/2020
WP(C)/22697/2020
10281/2020
WP(C)/22698/2020
10282/2020
WP(C)/22699/2020
10283/2020
WP(C)/22700/2020

SABITA MISHRA-MP

SUBASH CHANDRA PRADHAN-MP

SUMATI DAS-MP

JUBEDA BIBI-MP

BIDYUT KUMAR PARIDA-MP

SAROJKUMAR PADHY

M/S.SIDHARTHA MISHRA

SAROJKUMAR PADHY

SANJAY KUMAR SAMANTARAY

BIMBISAR DASH

SOUBHAGYA MISHRA ALIAS SOUBHAGYA KUMAR MISHRABMRDEY ROUTRAY

JASHASWINI RATH-MP

PRABHUDATTA DALAI-MP

JASHASWINI RATH-MP

ASHOK KU.BEHERA-MP

DAMAYANTI DAS-MP

ANANTA PRASAD BEHERA-MP

SUSMITA KUMARI SAHU-MP

SUBODHA CHANDRA BARIK-MP

ANIMA MOHAPATRA-MP

P.BALAKRUSHNA PATRA-MP

KUMARESH RATH-MP

BIRAJA SANKAR MISHRA-MP

LAXMIDHAR BISWAL-MP

PRANATI BARIK-MP

SANATAN BAL-MP

SOBHAKARA SAHU-MP

NILAMANI MOHAPATRA-MP

ASHOK KUMAR POLAI-MP

BENUDHAR PATI-MP

ODISHA ABHIBHABAK MAHASANGHA-MP

SATYANARAYAN BHUE-MP
SANTOSHI KUMAR PANDA-MP
ASHOKA KUMAR DAS-MP
SANDHYARANI BEHERA-MP

BIRENDRA DIGAL-MP
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SIDHARTHA MISHRA

ASHOK PATTANAIK

SIDHARTHA MISHRA

M/S.G.A.R.DORA

M/S.DHANANJAYA MUND

SAMEER KUMAR DAS

MANORANJAN MUDULI

SAMEER KUMAR DAS

RAGHUNATH BISWAL

S.P.DAS

SAMEER KUMAR DAS

NIRMAL CHANDRA MOHANTY

BUDHADEV ROUTRAY

SAMEER KUMAR DAS

B.STRIPATHY..1

BUDHADEV ROUTRAY

B.STRIPATHY..1

BUDHADEV ROUTRAY

B.STRIPATHY..1

V.NARASINGH

M/S.SUSHANTA KUMAR JOSHI

B.STRIPATHY..1

B.STRIPATHY..1

SABYASACHI MISHRA

BUDHADEV ROUTRAY
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122

123

124

125

126

127

128

129

130

131

132

133

134

135

136

137

138

139

140

141

142

143

144

145

146

147

148

149

150

151

152

10284/2020
WP(C)/22701/2020
10285/2020
WP(C)/22704/2020
10287/2020
WP(C)/22705/2020
10289/2020
WP(C)/22708/2020
10290/2020
WP(C)/22530/2020
10291/2020
WP(C)/18047/2020
10292/2020
WP(C)/18053/2020
10293/2020
WP(C)/22711/2020
10297/2020
WP(C)/4090/2016
10298/2020
WP(C)/22716/2020
10299/2020
WP(C)/22718/2020
10301/2020
WP(C)/22719/2020
10302/2020
WP(C)/22715/2020
10303/2020
WP(C)/22721/2020
10304/2020
WP(C)/22722/2020
10305/2020
WP(C)/22724/2020
10306/2020
WP(C)/22723/2020
10307/2020
WP(C)/22729/2020
10308/2020
WP(C)/22735/2020
10309/2020
WP(C)/22743/2020
10310/2020
WP(C)/22745/2020
10311/2020
WP(C)/22758/2020
10312/2020
WP(C)/22761/2020
10313/2020
WP(C)/22765/2020
10314/2020
WP(C)/22766/2020
10315/2020
WP(C)/22768/2020
10316/2020
WP(C)/22767/2020
10317/2020
WP(C)/22807/2020
10318/2020
WP(C)/22442/2020
10319/2020
WP(C)/22810/2020
10320/2020
WP(C)/22825/2020
10321/2020

SANTOSH KUMAR SETHI-MP

CHITTA RANJAN NAYAK-MP

SAPAN KUMAR DAS-MP

SUBASINI JENA-MP

RANJT KUMAR SAHOO-MP

SUNIL KUMAR MOHAPATRA-MP

GEETA PATTANAYAK-MP

TANKA DHAR PENTHIA-MP

B.STRIPATHY..1

RABINARAYAN NAYAK

BUDHADEV ROUTRAY

AYUSMAN MAHANTA

BASANTA KUMAR DAS

RAKESH KUMAR MALLICK

RAKESH KUMAR MALLICK

RABINARAYAN NAYAK

MGT.OF M/S.ORISSA SONGE IRON AND STEELSLTD.-MP M/SBANOJA KUMAR PATTNAIK

MINATI BEHERA-MP

PURUSOTTAM BALIARSINGH-MP
JAYANANDA CHETTY-MP

SUDHARANI DAS PATTANAIK-MP

BRIJLAL AGARWAL-MP

SUBASINI JENA-MP

MANORANJAN JENA-MP

PADMALAYA MAJHI-MP

ODISHA POWER LIFTING ASSOCIATION-MP
NITYANANDA COLLEGE OF PHARMACY-MP
RAMAKANTA KANHAR-MP

TAPAN KUMAR BEHERA-MP

MAMATA SAHOO-MP

PANNEY LAL AGRAWAL-MP

DR. AJAY KUMAR MISHRA-MP

RAMESH CHANDRA MUKHI-MP

SATYA RANJAN PATTANAIK-MP
KHANDELWAL (AKSHAY) PVC PIPESPVT. LTD-MP
SAUMENDRA KUMAR PATTANAIK-MP
ABHAS CHANDRA SAMANTA-MP
SURAJKUMAR MALLIK-MP

AJT KUMAR SINGH-MP

M/S.ROYAL SECURITY SERVICE BOLANGIR-MP
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P.K.JENA

PRASANTA KUMAR MISHRA

PRASANTA KUMAR MISHRA

M/S. BIBHU PRASAD DAS

G.N.MISHRA

AYUSMAN MAHANTA

PRAFULLA CHANDRA DAS

M/S. KRUSHNA CHANDRA DASH

SUDARSAN NANDA

DEVI PRASAD DASH

BIRAJA PRASANNA SATAPATHY

HEMANTA KUMAR MOHANTA

NIRANJAN LENKA

M/S. SSIDHESWAR MOHANTY

KOUSIK ANANDA GURU

BIBHUTI BHUSAN MISHRA

SOMALEEN PATTANAIK

M/S. ANAND CHANDRA SWAIN

S.K.BHANJADEO

ALEKH CHANDRA MOHANTY

M/S. PRADEEP KUMAR MOHAPATRA

ALOK KUMAR DAS

AMIT PRASAD BOSE



153

154

155

156

157

158

159

160

161

162

163

164

165

166

167

168

169

170

171

172

173

174

175

176

177

178

179

180

181

182

183

WP(C)/22828/2020
10322/2020
WP(C)/22831/2020
10323/2020
WP(C)/22831/2020
10324/2020
WP(C)/22833/2020
10325/2020
WP(C)/22833/2020
10326/2020
WP(C)/22835/2020
10327/2020
WP(C)/22835/2020
10328/2020
WP(C)/22839/2020
10329/2020
WP(C)/22839/2020
10330/2020
WP(C)/22845/2020
10331/2020
WP(C)/22845/2020
10332/2020
WP(C)/22856/2020
10333/2020
WP(C)/22856/2020
10334/2020
WP(C)/22860/2020
10335/2020
WP(C)/22860/2020
10336/2020
WP(C)/22863/2020
10337/2020
WP(C)/22863/2020
10338/2020
WP(C)/22868/2020
10339/2020
WP(C)/22868/2020
10340/2020
WP(C)/22870/2020
10341/2020
WP(C)/22870/2020
780/2020
ABLAPL/9044/2020
781/2020
ABLAPL/8979/2020
782/2020
ABLAPL/4940/2020
783/2020
ABLAPL/8037/2020
836/2020
BLAPL/5065/2020
837/2020
BLAPL/2525/2019
10226/2020
WP(C)/17130/2020
10243/2020
WP(C)/17593/2020
10249/2020
WP(C)/17594/2020
10252/2020
WP(C)/17602/2020
10286/2020
WP(C)/17898/2020

M/S. UITC INDIAN PVT. LTD.-MP

M/S. UITC INDIAN PVT.LTD.-MP

M/S. UITCINDIA PVT.LTD.-MP

M/S. UITC INDIA PVT.LTD.-MP

M/S. UITCINDIA PVT.LTD.-MP

M/S. UITC INDIA PVT.LTD.-MP

M/S. UITCINDIA PVT.LTD.-MP

M/S. UITC INDIA PVT.LTD.-MP

M/S. UITCINDIA PVT.LTD.-MP

M/S. UITC INDIA PVT.LTD.-MP

M/S. UITCINDIA PVT.LTD.-MP

M/S. UITC INDIA PVT.LTD.-MP

M/S. UITCINDIA PVT.LTD.-MP

M/S. UITC INDIA PVT.LTD.-MP

M/S. UITCINDIA PVT.LTD.-MP

M/S. UITC INDIA PVT.LTD.-MP

M/S. UITCINDIA PVT.LTD.-MP

M/S. UITC INDIA PVT.LTD.-MP

M/S. UITCINDIA PVT.LTD.-MP

M/S. UITC INDIA PVT.LTD.-MP

BADAL BEHERA-MP

SUNIL KUMAR DASH @ LIPU-MP

RABINDRA KUMAR SINGH @ RABINDRA SINGH-MP
AJAY KUMAR MALIK @ AJU MALIK-MP
SANTOSH KUMAR DAS-MP
M.RAJKKUMAR-MP

PRATIMARANI DAS-MP

M/S.BHAGABATI INDUSTRIES, CUTTACK-MP
M/S.POOJARANI ENTERPRISERS, CUTTACK-MP
M/S. ASHIRBAD INDUSTRIES-MP

TRILOCHAN RATH-MP
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C.RDAS

C.R.DAS

C.RDAS

C.R.DAS

C.RDAS

C.R.DAS

C.RDAS

C.R.DAS

C.RDAS

C.R.DAS

C.RDAS

C.R.DAS

C.RDAS

C.R.DAS

C.RDAS

C.R.DAS

C.R.DAS

C.R.DAS

C.R.DAS

C.R.DAS



184

185

186

187

188

10288/2020
WP(C)/8741/2020
10294/2020
WP(C)/19653/2020
10295/2020
WP(C)/8127/2020
10296/2020
WP(C)/8125/2020
10300/2020
WP(C)/22115/2020

PRAMILA PATI-MP

DR. MANJUSHREE KAR-MP
NILLI KUMARI BHOLA-MP
A.KHAGESWAR RAO-MP

HATAKISHOR PAIKRAY-MP
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